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MOTION OF THANKS ON PRESIDENT'S ADDRESS - contd. *

SHRI SITARAM YECHURY (West Bengal): Thank you, Sir, for calling me to
speak on the Motion of Thanks on hon President's Address. But the fact is that today
1$ the International Women's Day and this debate 1s continuing today. Therefore, at the
outset, I would like to convey my and my party's complete solidarity with the women
in our country and in the world, and with all the issues that they are agitating for But,
Sir, T would like to remind the Government that often they throw their tyranny of the
majority in the other House and they are also going through the subterfuges of trying to
. (Interruptions) ...

MR. DEPUTY CHAIRMAN: You cannot criticize the other House.
. (Interruptions) ...

SHRI SITARAM YECHURY: [ am sorry!

MR. DEPUTY CHAIRMAN: You can not criticize the other House.
e (Interruptions) ...

SHRI SITARAM YECHURY: No, I am criticizing them for using 'their tyranny’,

not of the other House.
MR. DEPUTY CHAIRMAN: Okay.

SHRI SITARAM YECHURY: I am only appealing to them. They try to manipulate
and get ... (Interruptions) ....

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): People have brought this

majority. ... (Interruptions) ....

SHRI SITARAM YECHURY: I am saying 'tyranny of your majority'. ...
{Interruptions) .... I request hon. Ministers to please remember that they are Ministers.
Use the dignity of the House; the country has elevated you here. ... (Interruptions) ....
Therefore, Sir, without any further interruptions, I hope, what the point [ am saying 1s that
you are going to the extent of manipulating the constitutional right of declaring a Bill as
a Money Bill so that our scrutiny in this House is avoided. The reason I am saying this
15 that after our House has passed the Bill relating to women's reservation, despite all
their majority, why are they not getting the Women's Reservation Bill passed in the Lok
Sabha? Today is International Women's Day. If this Government has any respect for that,

* Further discussion continued from 2nd March, 2016.
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immediately, it must take, in the agenda of the other House, a Bill passed by us pending
before them. That should be passed by the other House. Otherwise, ail the promises, that
they are making, are hollow, as far as the women of our country are concerned, and 1

would like them to bear this point in mind.

Sir, the second thing, in this context, 1s that today, we have raised this point a number
of times. I myself have raised it. Today, there are over a crore women working as, what
is called, the Scheme Workers, the Anganwadi Workers, the entire issue of your ICDS
programme, the health programme and the issues of tackling malnutrition amongst our
children. All these women, who are actually nurturing the future of our country, the future
students, are not even treated as Government emplovees. They survive on stipends. They
are nurturing our future. On the Women's Day, at least, take a pledge that you accept them
as Government servants, give them the benefits so that their work can be improved, so
that a better India is created. On these two issues, through you, Sir, I want the Government
to, at least, consider and give us an assurance in the reply by the hon. Prime Minister
that the Women's Reservation Bill will not be delayed any further and that the Scheme
Workers will all be declared as Government servants with all the benefits that have been

promised down the line for over a decade now.

Then, Sir, coming to the hon. President's Address, I think, there are very serious
omissions in this Address, about which we have moved concrete amendments. We will
take them up when the amendments come. But there is very deep regret that there 1s
no mention in the hon. President's Address about the serious situation obtaiming in the
nstitutions of higher education in our country. There is no mention of what happened n
the Hyderabad Central University. There is no mention of what has happened in the TINU.
There 1s no mention of all the incidents that have occurred, whether it 1s IIT, Chennas,
whether it has happened in the Film Institute in Pune and whether it is now happening
in Allahabad University. The hon. President gave his Address some time ago and the
Allahabad development came up subsequently, but, on all these matters, the Address 1s
silent. So, I want to express my deepest regret that the hon. President of India has not
mentioned any of these issues, which are today burning the country and dividing our

people.

Sir, in this context, I would also like to refer to the sort of intolerance that is
happening along with in these institutions of higher education. Regarding this rising

intolerance and the use of nationalism, I must say, Sir, [ am very deeply concerned that it
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is chillingly reminiscent of how Hitler used nationalism in order to establish fascism in
Europe in the 1930s. I am drawing that sort of a parallel. It is not alarmist any more. It 1s
actually happening in our country that either vou are with us, like George Bush once said

very famously or infamously, that either you are with us or you are with them.
SHRI DIGVIJAYA SINGH (Madhya Pradesh): "My way or the highway'.

SHRI SITARAM YECHURY: Sir, Shri Digvijaya Singh is right. He has added one
more element to describe what 1 am trying to say, 'either my way or the highway', or
saying that you are either with me or with them. And, who are 'them'? 'Them' means anti-
national, not patriotic. That sort of a situation 1s being created in the country and the hon.
President of India 1s totally oblivious of that in the entire speech. There is not even one
reference to that. That is a very deep concern and an element for deepest regret that these

1ssues have not been mentioned.

In the Process, what is happening to the rich syncretic evolution of the Indian
civilization? The other day, we heard the hon. Home Minister speaking from here that
all the sects that you will find in the minority religions in our country like Christianity
or Islam, nowhere else in the world they co-exist like they co-exist in India. And, if you
recollect, Sir, you were in the Chair then, and, T had to ask him, whether he is giving us
a lesson in the history of India that was past and not talking about India today. When
you have Members of Parliament and Ministers making such hate speeches, all that we

asked the hon. Prime Minister was this. When he entered this House seeking blessings

from the steps from where he was entering, he said, € BTR SFdH &1 AT Bl And, |
said, "HY, AN I SITdo BT AT B, 9191 AR 39 dRid F W S 3% B, SHRT B
wedl & [ 9% S &1 Sedud 21 Sd] ol g1 Azl g9 A wer w9l off 9§
Ry 7€} et &% 32 9 9 3y I8 v S 11T o aMmes] IR&R 3 <91 & B BT
RIER KR

Please assure this House that you will abide by the Indian law as it exists today in
the statute book. No assurance has come so far, and, it is emboldening their own Members
to continue to raise all these divisive issues, which are dividing our society, and, that is
why, Sir, today, this all fits only into one objective, as far as I can understand, and, that
objective is to metamorphose or to change the secular, democratic character of the Indian
Republic and this Constitution, and, to replace that with what their vision is, or, with what
they call as the vision or the understanding of the RSS, which is the Hindu Rashtra. *,
fascistic Hindu Rashtra is what they want this country to be transformed into. And, all

*Expunged as ordered by the Chair.
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these are jigsaw puzzles, whether it 1s Hyderabad Central University, whether it 1s INU,
whether what is happening in Allahabad University today, fit into that jigsaw puzzle of the
larger objective of metamorphosing the character of our Republic. 1 sincerely regret that
with all these 1ssues being there, there is actually no mention of it in the hon. President's
Address. But at the same time, the hon. President outlined a philosophy of what he calls
'his' Government. And, that philosophy has been compressed in para 3 of his Address into

three slogans, namely
IR CI 2 IS 1 M G K s e R o o R A R e

In order to achieve this, they have quoted Mahatma Gandhi in para 4. It says,
"Poverty 1s the worst form of violence.” And, then, they quote Dr. Ambedkar, "Political
democracy can not last unless there lies at the base of it a social democracy." It is in
para 10 of the hon. President's Speech. Then, he talks about how we observed the 125th
Birth Anniversary of Dr. Ambedkar, the declaration of the Constitution Day, etc., etc.
That is the very Constitution you want to replace, that is the very character of what Dr.
Ambedkar as the Chairman of the Drafting Committee gave us in this Constitution; that
18 what you want to replace, yet, you quote from them. Then, you go on to say how you
want to preserve the legacy of Dr. Ambedkar and Panchtheerthas etc., etc., it is what the
hon. President Address says. But this does not jell with what 1s happening in our country
today at the ground level That is why, today, when you talk of all these quotations, we
need to understand the actual reality that is happening in our country. Apart from all this
communal polarization in reference to metamorphose the character of Indian Republic,
what is the real quality of life of our people today, Sir? This Address has twenty-six paras
on the state of our economy and how to improve it. Seventeen of these paragraphs are
devoted to improving the economic infrastructure in our country. But there 1s an omission
— not much of a reference to the social infrastructure. But that, be there as it may, I will
come to that subsequently if yvou permit me, if you have the time. But of these twenty-six
paragraphs, I think, the only way 1 can characterize all the proposals that were made in
all these twenty-six paragraphs is what is now gaining popularity in the country that it is
not economics but 1s jumla-nomics. Jumla-nomics 1s exactly what this Government. ...

(Interruptions) ....

SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): T am not able to follow what

18 jumla-nomics.

SHRI SITARAM YECHURY: Jumlas are the election promises that are not to be
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kept. And the entire economic philosophy in the speech, Sir, is what I can characterize as
Jjumla-nomics. The reason | am saying it, I will just elaborate a little so that it is understood.
The thrust of the philosophy that is given both in the hon President's Address and the
Budget — the Budget will be discussed separately, therefore, I am not going into those
details — 1s that there 1s a slowdown of the global economy. That slowdown of the global
economy is affecting us in India and, therefore, we must understand that and re-orient our
economy in order to overcome the impact of the global slowdown. Fine! There is a global
slowdown, there is a global capitalism. Global capitalism 1s unable, in my opinion, and it
will not be able, to come out of its crisis. It will be only by increasing the exploitation of
the people all over the world but in our country, if this is your understanding, then what
should be the result, Sir? What should be the consequence that should follow? That if the
global economy is slowing down, the global market is slowing down, our thrust in India
should be to expand our domestic market. Instead, what the Budget proposals and what
the speech contains is the exact opposite. Instead of expanding our domestic market,
instead of giving more purchasing power in the hands of the people, these proposals
today amount to further contracting the purchasing power of the vast mass of our people,
therefore, impoverishing them more at the expense of allowing foreign and domestic big
capital to make greater profits. Now, why I say this is because this Budget has decreased
the quantum to be collected through the direct taxes. Decreased! And it has increased
by over ¥ 20,000 crores, what is being collected through indirect taxes. What are these
'Indirect taxes', Sir? Eventually, that will reflect itsel{ in the rise in prices and economic
burden on the people over and above all the price rise that 1s happening now, and that will
mean people's disposable income will contract further. So, instead of expanding people's
purchasing power, you are contracting it. There is no lack of resources in our country. You
are today talking in terms of saying that we have given so much allocation for agriculture.
But, at the same time, fiscal management was a great thing saying that this Budget has
achieved. How did you achieve that fiscal management? Your international price of oil
fell from about 110+ dollars per barrel to less than 30 dollars a barrel. This should have
gone to vou and me, to the people of our country, in terms of lowering the prices of
petroleum products. - Instead, where has it gone? Into the Government's kitty through
which this fiscal management was undertaken. They earn ¥54,000 crores by depriving
the people of that benefit which should have gone to them justifiably. That is their fiscal
management. But, that apart, what have they done in this Budget, Sir? What have they
done in this Budget, which has been put away in a corner hoping that people will not
see that, 1s, they have given tax concessions, somewhere tucked away in the revenue

expenditure, page 66, if you want to look at it. Tucked away there the figures are given
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that you have given a total tax concession, what you should have collected to the tune
of ¥ 6,11,000 crores. This is the amount of tax incentives that are being given. Even if
you minus the personal income tax saying that it will go to a large number of salaried
classes, then the total amount that is actually forgone comes to some five lakh odd crore
rupees. How much was it minus personal income tax last year? It was four lakh odd
crore rupees. The tax incentives are being increased and the Governmental revenue is
decreasing accordingly. If you would have actually collected this tax, vou could actually
give three times more the number of programmes than you have today to generate rural
employment. But that has been given up for increasing the number of dollar billionaires
n our country. According to the latest Hurun Report, there are 111 dollar billionaires
in our country. In the whole world, 99 dollar billionaires have been added to the list of
dollar billionaires. Out of these 99, 27 are from India. The combined wealth of these 111
dollar billionaires rose by 62 billion dollars in the last one year. So, somebody 1s getting
their “achche din:” Somebody is benefiting out of "achche din” slogan. One hundred and
eleven people have added 62 billion dollars in the last one year to have a total asset value
of 308 billion US dollars which 1s close to between half and three-fourths of our entire
GDP. That 1s the wealth accumulation in one corner. And in the other comer, if you had
collected this tax forgone, a 30 per cent tax that is what your standard rate 1s, you would
have got, Sir, by now more than 18 billion dollars or ¥1,22,744 crore which is enough to
expand the rural employment programme by more than three fold in a year of this sort of
crisis we have in the country. The net result that you are having, apart from dividing the
country on the basis of pseudo nationalism that they are pursuing, is the creation of two

Indias that is expanding at a much faster pace.

Now comes a very, very dangerous thing that I have suddenly come across. You
are expanding avenues for the rich to become richer and the poor to become poorer.
You are saying that you have resource crunch because of which you cannot expand the
programmes to give a normal healthy life to all our people. While you are doing that, who
1 gaining through the tax concessions? The Indian big business and the corporate houses.
What is it that this Government has promised to the foreign capital? [ am reading from
the US Chamber of Commerce's Global Intellectual Property Centre, 2016, Special 301,

submission.

Sir, since you come from Kerala, you read Malayalam papers. Yesterday, in your
largely circulated daily, Malayala Manorama, this news has appeared. This has also
appeared in another national daily, The Indian Express. But I am quoting from the

authentic papers.
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MR. DEPUTY CHAIRMAN: I saw it.

SHRI SITARAM YECHURY: You have seen that. Very good. What does it say,
Sir? I am talking about the official paper. I am quoting it. "While the Government of
India has privately reassured the Industry that it would not use Compulsory Licences for

commercial purposes.."

sft wrefia gpaa () el Wier wllav did <@ €, 0. g, 2. 9 o1 ey
1, Sl Fie @2 o, @it FlogHoeno & RS &3 81 ®18 ¢ €1 98], dis diew g 7l o
&I ...(AFET)...
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MR. DEPUTY CHAIRMAN: Shuklaji, Cabinet Ministers are here.
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Sir, in order to bolster that point, I am telling you once again. This is from the US-India
Business Council. 9%, 7 21 Id W3 B authenticate HXDb & &1 § This is the US-
India Business Council and that gives you the entire thing of what is the business
cooperation between the two. What do they say, Sir? I quote, "The Government of India

has privately assured it would not use compulsory licences for commercial purposes.”
MR. DEPUTY CHAIRMAN: Ts it true?
SHRI SITARAM YECHURY: That is what these documents say.
MR. DEPUTY CHAIRMAN: T read it.

SHRI SITARAM YECHURY: I am sure you are also as concerned. 1 only thought
that the Government would be. Like my friend, Shri Rajeev Shukla, said, I hope that they
take note of it if not anything else. I will give them the documents. Now, what is this
private assurance to foreign capital that you can come and loof India, make your profits?
Indian corporates are given tax ncentives to the tune of over ¥ 6,00,000 crore, increased
from over T 5,00,000 crore last vear. Then, you say, global economy 1s slowing down and
we need to grow on the basis of our domestic strength. But, instead of doing that, instead
of using the money which you should have collected, you are subsidizing. Tax incentives
are nothing but subsidies. You are subsidizing the rich, the corporates and the foreign
capital by these actions. So, that is making India more of a surrogate economy to global
capitalism where they themselves say that global economy is slowing down. So, what is
the direction which the hon. President has given us? I told you about tax incentives. What
18 the amount of NPAs with your banks, mostly nationalised banks? The latest figure 1s
T 5,62,000 crore. Then there 1s tax incentive of ¥ 6,11,000 crore, that 1is, tax foregone.
An amount of ¥ 5,62,000 crore 1s NPAs or loans that won't be retumed. Then, you use
that as an excuse saying that the Indian nationalised banks must restructure themselves,
thereby paving the way for global banking industry to enter the Indian market. And that
18 going along with privatisation. Privatisation is now happening all across the board.
That licensing has now been given. You are taxing Employees' Provident Fund. Today 1
believe it has been rolled back. I don't know whether it has been rolled back or not. But,
what is this maximum governance and minimum Government? You make a proposal.
Four different interpretations come from four different sources in the Finance Ministry.
Then, finally, it is rolled back. You will tax the hard earned savings of the employees,

your working people. In the health sector, what have you said? You fall ill, T will promote
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insurance companies. It has nothing to do with public health, nothing to provide Indian
people with public health. But again paving the way for foreign companies to enter. In
the retail sector what you have said for agri business, for storage, we will allow the big
retail chains to come to India; and all the commitments that were given on the issue of no
FDI in your retail trade, all that is thrown to the wind with the proposals that have been

made here.

Therefore, 1 would like to emphasise on this jumlanomics that is going on here,
which unfortunately the hon. President has also said in his Address. I can understand hon.
President’s predicament, according to our Constitution, he can't change a comma or a full
stop of the text that has been approved by the Union Cabinet. That Union Cabinet has
proposals whereby the Indian wealth is put at the altar of profit maximisation of foreign
companies and of Indian big business. Incentives are given to the tune of ¥ 6,11,000 crores,
subsidies for the rich, subsidies for the poor are continuously being cut and restricted
saying that they should be targeted. They should only go to those who deserve. Now the
Bill that has been declared as a money Bill, it may come for our opinion and figurative
speeches but which will have no consequence — 1s the one legalising the Adhaar. As far
as the Aadhar is concerned, the Leader of the House is not here. I have here a print out of
what an article that has been posted on the BJP's website in 2013. The then Leader of the
Opposition, currently the Leader of the House and the Finance Minister, said " Aadhar can
mess up life of the people.” Here he says, with the Aadhaar card, with all the information
that will be there in terms of the biometrics everything of a person's background can be
accessed by anybody, by private agencies. We do not know where that information is
going to go". It is not me who is opposing it. It is the BIP which is officially opposing it.
Mr. Minister, do you want authentication of 1t? It is there on your website. [ tock a print of
it from BJP website. This is what the then Leader of the Opposition in Rajya Sabha said.
Now, he is the Finance Minister and the Leader of the House doing exactly the opposite.
This 1s a very serious matter, and that linkage of any subsidy delivery with the Aadhar
card has large amount of problems, and I can with pleasure agree with these views of the
Leader of the House, and T hope, as the Finance Minister now, he will only implement

what he has written about the dangers here and that he should not do it.

MR. DEPUTY CHAIRMAN: He was not the Leader of the House, he was the
Leader of the Opposition.

SHRI SITARAM YECHURY: Today he is the Leader of the House.

MR. DEPUTY CHAIRMAN: What you are quoting 1s old one, not today's.
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SHRI SITARAM YECHURY: The then Leader of the Opposition. Today he is the
Leader of the House and the Finance Minister. He just has to abide by what he himself
had written; and stop implementation of this, and try to allow the Bill to be passed by
declaring it as a money Bill. ... (Interruptions) .... I have already suggested to you once,
please have that board put up right behind so that I can see. Then, you start ringing the
bell. What can I do?

MR. CHATRMAN: Why do you provoke me to do that?

SHRI SITARAM YECHURY: There is a pain in my neck looking that direction and

this direction.
MR. CHAIRMAN: You look at me.

SHRI SITARAM YECHURY: I am coming to my final point. Sir, essentially the
President's Address is a camouflage to assert that there are two principal objectives of
this Government. One objective, as I have already said, is to metamorphose the Indian
Republic, its character from being the secular, democratic Republic which Dr. Baba
Saheb Ambedkar had drafted in this Central Hall. All of us have adopted and said, 'we
the people’'.

In this Central Hall, we had adopted that and said, 'we, the people’. Instead of that
'we, the people’ and a secular democracy, they want to replace it with their version of a
Hindu Rashtra. Secondly, the economic policy that they are following is a policy that
would only enrich the rich, widening the gulf between the two Indias that are currently
there in our country and, at the same time, fattening the profits of international capitalists.
Now, this is the dual thrust of this Government. And, in doing this, references were
made; in talking about nationalism, various charges have come, which have already been
established and proved to be wrong, outside of the House, and so, I am not referring to
them here. All this campaign and calumny continues. [ have given a motion of privilege,
which I hope, the hon Chairman is examining. But, I would like to say that on the floor
of the House, absolutely untrue assertions were made that [ had said something to inflame
the passions of the Hindus in our country by saying something about Goddess Durga,
which is totally wrong. I have given you the record of the entire proceedings of the House.
So, that 1s the signal, and all of us would be targeted on that point at one time or the other.
That is the signal for the troll-machine of theirs to start working and give threatening calls,
intimidation, etc. Can we allow that, Sir? Is this nationalism, to say, 'either you are with
us or you are enemies of our country'? That is the sort of India that they are proceeding

to create. That is why 1 want to express my deep apprehension of what is happening,
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Nowadays, it is being said that hon. President said this, the hon. Prime Minister said
this...

I am concluding; [ am wrapping it up, Sir.

So, they are quoted as saying ‘satyam shivam sundaram’ We all say, ‘satyam
shivam sundaram’, but what is that sayam? That will have to be established. I hope the
Chair would also take proper cognizance of establishing that satya. But, when the Prime
Minister and the hon. President quote satvam shivam sundaram, it has got three Ss in it
- satyam shivam sundaram. The secret police of Hitler, through which terror was spread,
had two 'Ss’. It was called the 'Ss'. Now, the Prime Minister is going one step ahead. This
Government is actually becoming more efficient. They are even bettering Hitler; instead
of two 'S¢, they have three 'Ss'. That is the sort of a society they are wanting to create
today. That will be resisted. I am sorry, we shall resist it, and it would be resisted both
nside and outside the Parliament. That is the only way in which any patriotic Indian
today can save his motherland and preserve its rich syncretic civilizational culture —
by opposing this sort of a metamorphosis that they are attempting to carry out for our
Republic.

Finally, Sir, T am not talking about the other House, but there the hon. Prime
Minister made a reference to some story about Stalin and Khruschev. Permit me, Sir,
before concluding, [ would just relate another story. Sir, like it or not, this Chair on which
you are sitting was the Chair from which Sarvepalli Radhakrishnan read the obituary for
Stalin in this House. Stalin, probably, is the only foreign leader for which the Parliament
adjourned as a mark of tribute. So, don't treat them in this cavalier manner. Whatever
has happened in history is a different issue. Now, he narrated the story of Stalin and
Khruschev. There is another story between Khruschev and Chou En-Lai, which I would

like to narrate.

You will also, I am sure, enjoy it. You see, after the de-Stalinization that took place
and all that so-called exposures that were made and things like that, the Chinese party did
not agree. There were big meetings and discussions; a big polemics between the Chinese
Communist Party and the Soviet Union Communist Party and during the course of these
discussions, there was a point where no agreement could be formed. So, at that stage,
Khrushchev tells Chou En-Lai, saying that, "L.ook here Chou En-Lai, you and I cannot
agree because | come from a working class background and you come from a feudal,
aristocrat background. There is a class difference between the two of us. So, therefore,
you will not understand what I am saying." I want the Government and the hon. Prime
Minister to pay heed to the reply. And, Sir, what did Chou En-Lai tells Khrushchev? He
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said, "Khrushchev, you are nght, we were bomn in different classes but there 1s one thing
common between you and me." Then, Khrushchev said, "What is common between vou
and me?" He said, "What 1s common between you and me is that both of us have betrayed
our classes." So, I hope they understand this. So, do not give us this. So, please realize the
betrayal that you are doing of all the promises that you gave to this country. ... (Time Bell
rings)... T am so accustomed not to end, till you ring the bell. Therefore, Sir, let me just
sum 1t up. What we are saying is this Address 1s actually a very, very dangerous course
for what will be the future of my India, our India and this Republic. There is total silence
on the issues that are dividing our people and dividing them through viclence and strife
through the spread of hate and poison and that is completely ignored in this Address. And,
then, the economic philosophy that is outlined in this Address is an economic philosophy
that 1s against the interest of our people. It is against the objective of creating a better
India today when we have the resources which are being squandered away by subsidies
to the rich and avenues for plunder to foreign capital and at this rate, not alone that the
divide between the rich and the poor 1s widening in our country, two India's are becoming
wider, but that in itself, Sir, — I will just end with one point — has a danger. Remember
you have quoted Dr. Ambedkar. When he presented the draft, in one of his concluding
paragraphs, he says, "Through this Constitution we are creating a political structure
where one person has one vote, one vote has one value.” Value of the vote is equal. But
then he says, "As long as we do not create a society where one person has one value, this
entire political structure that we so laboriously built up will be thrown as under” That 1s
where these policies are leading this country. That is the danger. If you want to remember

Dr. Ambedkar, remember his warning and that warning we had to heed.
MR. DEPUTY CHAIRMAN: Okay, thank vou.

SHRI SITARAM YECHURY: And, therefore, Sir, I once again, finally, through
you, appeal to the Government. Nobody is taking notes, so at least the proceedings will
be there. I hope when the reply comes, at least, there will be some reference to this. These

are the essential points that [ wanted to make. Thank you, Sir.

SHRI D. RAJA (Tamil Nadu): Mr. Deputy Chairman, Sir, [ rise to speak on the
President's Address, rather President's Addresses because the President has given three
Addresses in a row. One Address was made to the Joint Session of Parliament, which we
are discussing. The other Address, the President made in Kerala, Sir, in your State, where
he asked for amendment to the Indian Penal Code.
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MR. DEPUTY CHAIRMAN: You have to speak on the President’ Address which

he made here, not in Kerala.

SHRI D. RAJA: Sir, I am coming to that. The third Address he made in the
Conference of Women Legislators. Sir, today is the International Women's Day. The
President, in fact, talked about gender equality and women empowerment. He also talked
about passing of the Women's Reservation Bill. Now I join the entire House in demanding
this. If the Government has political will, let 1t pass the Bill in Lok Sabha. Sir, two woman
Ministers are sitting here. I ask them to take it up with the Government. When Shri Nadda
moved the Motion of Thanks on the President's Address, he talked about political will
of the Government, and said that this Government has political will. If this Government
has political will, T ask the Government: Are you prepared to get the Bill passed in Lok
Sabha? [ am asking this. Since you have talked about political will, show vour political
will to get the Women's Reservation Bill passed in Lok Sabha, ensuring 33 per cent
reservation in Parliament and State Assemblies. Show your political will, if you have
political will. Sir, there 1s no Planning Commission. Now there is the NITI Aayog. What
is the NITI Aayog doing, I am not getting into it. But I am referring to it in the context
of empowerment of Scheduled Castes and Scheduled Tribes. There 1s an 1ssue of the
Scheduled Caste Component Plan and the Tribal Sub-Plan, for which there is a demand
for a Central legislation. I would ask the Government: Do you have political will? If you
have political will, bring a legislation to guarantee the Tribal Sub-Plan and the Scheduled
Caste Component Plan. [ am challenging you. You talk about political will and say that
this Government is strong, which is headed by Shn Modi, and that this Government has
political will. Where is your political will? Show your political will. Having said that,
I move to the second point. In Kerala, the President said that the Indian Penal Code
requires amendment to meet the requirements of 21st Century. What was in the mind of
the President, I am not getting into that. It is for the President. But what [ understand is, the
President, in fact, referred to use or abuse or misuse of sedition clause, Section 124A of
the Indian Penal Code. In the very same House, in 2011, I moved a Private Members' Bill
demanding the deletion of sedition clause from the Indian Penal Code. Now the time has
come to show vour political will. Take the President's advice into serious consideration.
You officially move an amendment to delete the sedition clause from the Indian Penal
Code. Otherwise, what 1s happening in the country? Sedition charges are slapped against
Kanhaiya Kumar, INU Students' Union President. What is the justification for that? What

is this Government doing?
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SHRID. RAJA: T know that. ... (Inferruptions)... T am coming to what is nationalism
and what is patriotism. ...(Interruptions)... 1 will argue with you. ..{Interruptions)...
I will argue with you. What do vou know about the nation? ..(Interruptions)...
I am asking vou. ..(Interruptions)... What do you know about the nation?
~(Interruptions)... Did you fight for the nation? ... Interruptions)... Do not challenge me.
- (Interruptions)...

MR. DEPUTY CHAIRMAN: Please sit down. ...{Interrupiions)... Rajaji, please

continue. Nothing else will go on record.

SHRI D. RAJA: Sir, now I am coming to the President's Address. The President's
Address begins with Mahatma Gandhi, refers to Dr. Ambedkar and ends with Netaji. It
ends with 'Tai Hind'. This 'Jai Hind' slogan was not given by your mentors of RSS. 'Jai
Hind' was given by Netaji. He did not say 'JTai Hindu', he did not say 'Tai Muslim', he
did not say 'Jai Christian'. ...{Interruptions)... He said 'Ja1 Hind'. ... (Interruptions)... 1 am

coming to it ... (fnterruptions)... You are trying to ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Now, please. ..{Interruptions)... No arguments
~(Interruptions)...Mr. Raja, address the Chair and don't address him.

SHRI D. RAJA: Sir, through you, I am addressing. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Okay, ..(Interruptions)... Address the Chair
- {Interruptions)...Please sit down. ..{Interruptions)... Okay. ...(Interruptions)...

SHRI D. RAJA: Sir, I am referring to the President's Address. ... (Inferruptions)...
MR. DEPUTY CHAIRMAN: Okay; you address the Chair. .... (Inferruptions) ....

SHRI D. RAJA: Sir, it has been printed 'Jai Hind'. This slogan was given to us by
Netaji.

MR. DEPUTY CHAIRMAN: Yes. No problem. No doubt about it.
SHRI D. RAJA: Netaji did not say 'Jai Hindw', 'JTai Mushm' .. (Interruptions)...
MR. DEPUTY CHAIRMAN: Yes, ves. Agree.

SHRI D. RAJA: He said 'Jai Hind'. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: Okay. You can respond later.

SHRI D. RAJA: So, it 1s better that that Government understands. Sir, what 1s
happening today? If Mahatma Gandhi, Dr. Ambedkar and Netaji were alive today, they
would be booked under sedition charges: they would be called 'anti-nationals'; that 1s the

philosophy of this Government. ... (Inferruptions)...
MR. DEPUTY CHAIRMAN: You address the Chair.

SHRI D. RAJA: That 1s why I am challenging this Government. What is this
nationalism they talk about? When did nationalism emerge? I am asking them what
1s the 'mationalism' they talk about? I am accusing the Government. By their logic,
Dr. Ambedkar, Mahatma Gandhi and Netaji would become anti-nationals. Sir, the RSS
and Hindu Mahasabha never participated in the freedom struggle. ...(Interruptions)... 1
am coming to history. You referred to history. Your Leader of the House refers to history
all the time. He challenges the Communists. I am challenging the Government. The RSS
and Hindu Mahasabha never participated in the Freedom Struggle which is the source of
nationalism, and the scope 1s raw, tolerant and all - encompassing. ...(ITnterruptions)... 1
am addressing you, Sir. Such constructive, creative nationalism. ...(Interruptions)... I am
challenging ..{Interruptions)... 1 am not yielding. ..{Inierruptions)... Such constructive
and creative nationalism of India i1s now being demolished by this Government
Otherwise, let the Government explain how they justify those who celebrate Nathuram
Godse ..(Interruptions)... That 1s the justification ..{Interruptions)... Why Mahatma
Gandhi was killed? ... (Interruptions)... 1 am a Communist ... {Interruptions)... When [ was
a school boy of 10th class, in 1965, the India-Pakistan War broke. There was a huge rally
by students and T was asked to represent the Boys' High School. I spoke in defense of my
country. I was a school boy. When I went to college, I spoke in support of the Vietnam.
The people of Vietnam were fighting against American imperialism. [ demonstrated my
mternationalism. I am a nationalist. I am an internationalist, I am a Communist. I am
proud of being a Communist. And the Leader of the House and others claim as to what
the Communist did in 1942. Before they ask the Communists, let them tell us what they
were doing. Let us go through the records of the British Raj and see what they did. The
maximum number of people arrested by the British Raj were the Communists. Go through
the history. The maximum number of people arrested, during 1942 and thereafter, were
all communists. How many conspiracy cases we had seen? I am telling this to the Chair
and, through the Chair, 1 tell the whole nation, we confronted any number of conspiracy

cases, sedition charges, under the British Rule, and we will confront those charges under



324 Motion of Thanks on [RATYA SABHA] President's Address

[Shri D. Raja]
the BIP rule. And we saw the British Raj thrown out, and we will see this Raj also taught
a proper lesson and thrown out. What do they think? Is it their country alone? It is our

country as well.
MR. DEPUTY CHAIRMAN: Mr. Raja, address the Chair.

SHRI D. RAITA: Sir, I am also a son of Mother India. T am a son of an agricultural
worker. My biological mother is a landless agricultual worker who sweat and toiled for
this nation. Now I stand for the mothers of my country. Is Rohith's mother not a mother
of India? Is Kanhaiya's mother, who is an Anganwadi worker, not a mother of India? Are
the adivasi women, who live along with nature, in Chhatisgarh, Jharkhand, Odisha, etc.,
not mothers of India? I am asking them. Are Dalit mothers not mothers of India? Are the
employees, the workers, not mothers of India? In the name of Mother India, I am asking
whether India should remain as a Democratic Republic or whether India should become a
Fascist Raj. That is the issue we are facing. Sir, | would like to quote what Dr. Ambedkar
said. Everybody takes the name of Dr. Ambedkar because everybody wants to appropriate
Dr. Ambedkar, as though they know Dr. Ambedkar very well and worked with him. We
had the relationship with Dr. Ambedkar. We worked with Dr. Ambedkar to strengthen the
Constitution. That is where Dr. Ambedkar said, "Whatever [ have said, in the Directive
Principles of State Policy, 1s nothing but socialism" This was said by Dr. Ambedkar in a
reply to Mr. Shah in the Constituent Assembly. Sir, now, what is happening? Anybody,
who questions the Government, becomes an anti-national. Anybody, who challenges the
policies of the Government, becomes an anti-national. Sir, Shri Amartya Sen said, "An
Indian is an argumentative Indian." I felt proud when Shri Amartya Sen called an Indian

as an argumentative Indian.
MR. DEPUTY CHAIRMAN: That 1s our long history.

SHRI D. RAITA: Now, the Government wants to make every argumentative Indian
as a seditious Indian. Sir, don't argue with them. Otherwise, they will call you 'a seditious
Indian'. They will call everybody as seditious Indians. This is what we should understand.
Sir, what we confront in India is whether India should remain as a Democratic Republic
or India should become a Theocratic, Fascist Raj. We have to decide that. Parliament

should take a stand on this. The country has to take a stand on this.

MR. DEPUTY CHAIRMAN: The country has already taken a stand on that. Then,
why do you worry?
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SHRID. RAJA: And, Sir, the President's Address does not talk about that. Sir, there
is an attempt to subvert the Constitution, the Constitutional rules. I am asking them, if they
have the constitutional morality, then, let them discuss and debate it. We are prepared. My
Comrade, Shri Sitaram Yechury, used to say, "It 1s some kind of an msurrection against
the Constitution." T am saying, it is subversion within the system. Therefore, they want to
subvert the Constitution. They want to subvert the Democratic Republican character of

our Constitution. This cannot be allowed and should not be allowed.

Coming to the economy, I am telling vou, Sir, the whole economy has taken the
right-wing shape and economy has been handed over to corporate houses, big business
houses and international finance capitalists. What is the meaning of 'Make in India’, 'Start
Up India’, Ease of Doing Business', etc.? What are these slogans? What do they mean by
them? Sir, they have declared their determination and commitment to corporate capitalism
and international financial capitalists. So, at the superstructure level, they are targeting all
Universities. It is not the IIT, Chennai or INU or the Hyderabad University alone. They
are targeting all the Universities. Why are they targeting the young people? These young
people of the day are the future of the country, and they want to suppress their ideas. Sir,
with a great agony, | quote what Romila Thapar said when she addressed the students.

She said, "Silencing INU means silencing the nation.” Romila Thapar can be called
"Mother India', Sir, and let us understand her pain, her agony. "Silencing INU 1s silencing
the nation”. Shall we silence the nation? Sir, 120 crore people is the strength of my country,
your country, our country. How can we suppress their voice? Why is the economy in bad
shape? Can they answer me? Now, at the other level, they want to create conditions for a
fascistic rule? Can we agree to this? Sir, they talked about foreign policy. I am giving an
example. My Comrade has quoted how some private assurance was given. [ am saying,
the American Ambassador has said this, the US Secretary of Defense; Ashton Carter 1s
scheduled to visit India in April to sign the landmark fundamental agreements. This is
what the Ambassador says. What are these landmark fundamental agreements? I want to
know that. Earlier, when Gulf War was going on, there was a demand from US, there was
a pressure from US that our ports must be used for their refueling and Chennai was one
of their recourse. We did not agree. Now, April is coming. You will sign the landmark
agreements. What are these landmark agreements? What is your independent Foreign
Policy? Are you not making this country subservient to American impenialistic power?
Can we agree to this? I want the Prime Minister to explain or the Minister for External
Affairs to explain. T am not getting into a relationship with other countries. What is our

stand? Why has it changed?
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Now, as far as our relationship with Palestine or other countries is concerned, there
is a change, but here, India is made as a subservient to American imperialistic power. Can
we allow this, Sir? That is why I am having a lot of reservations. ... (Time-bell rings)... In

fact, President represents the Government, but..
SHRI TARUN VIJAY (Uttarakhand): Sir, I have a point of order.

MR. DEPUTY CHAIRMAN: No, no; not now. Let it be over He is going to

conclude. After he concludes, you can speak. ...{Interruptions)...
SHRI D. RAJA: Sir, what 1s his point of order? ... (Interruptions)...
SHRI TARUN VIJAY: Sir, ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I am not allowing that. ...(ITnterruptions)... 1 am not
allowing that. ...(Interruptions)...

SHRI D. RAJA: Sir, this cannot go. ... (Interrupiions)... The Chair has to protect me.
~ {Interruptions)...

SHRI SITARAM YECHURY: Sir, that has to be expunged. ... {(Interruptions)... Sir,

that cannot go on record. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Please sit down. Shri Tarun Vijay, I have not allowed
you. What 1s this? ..{Interruptions)... 1 have not allowed you, Shri Tarun Vijay. So,

anything what he said is not on record.
SHRI TARUN VIJAY: *

MR. DEPUTY CHAIRMAN: I have not allowed him. So, it is not on record.
- {Interruptions)... Shri Raja, please conclude.

SHRID. RATA: Sir, I am concluding. ... {Tnterruptions)... We are proud of the history

of the Communist movement in this country. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shn Raja, you conclude your speech. 1 have not

allowed Tarun Vijay. Therefore, whatever he spoke is not on record.
SHRI D. RAJA: Sir, finally, ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Your time is over. Kindly complete.

* Not recorded.
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SHRI D. RAJA: Sir, I am concluding. Sir, the challenge before us is to save this
country, to defend this country as a Democratic Republic, not to allow this country to be

turned into a fascistic authoritative rule. That is my submission. Thank you.
MR. DEPUTY CHAIRMAN: Now intervention by the hon. Minister, Shri Nagvi.
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SHRI SITARAM YECHURY: Sir, what is he doing?
SHRI MUKHTAR ABBAS NAQVI: I am not yielding,

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr Yechury, he is not
yielding.

sl JER s Add): T T TRT AR a9, TR IRGR H A ol
giferri off, & gl g S S Bl L (HaETE).
SHRI SITARAM YECHURY: But, Sir, what is he doing?
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SHRI SITARAM YECHURY: What is the nature of this? Is it a sudden reply or is

he intervening or is it scheduled intervention?

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): He is intervening. The Chair
has permitted him. He is not yielding to vou.
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Deputy Chairman has
permitted him.
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THE VICE-CHAIEMNER (SHEI TIRUCHI SIVA): Pleaze. .. [dnterruprions)..
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1 Banslitration in Urdu Boript.
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SHRI SITARAM YECHURY: The only thing. ... (Inferruptions)...
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SHRI DIGVIJAYA SINGH : Sir, I want to draw the attention of the hon. Minister.
~(Interruptions)... He has quoted some figures. May I ask him... ... (Interruptions)... Sir, |

have a point of order. ... (Tnterriptions)... Sir, I have a point of order.
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B2l 2011 7 508 PHYTA SRISTH §Y, 91 AN BT ST B 3AIX 1,899 AN g1 ORE I S
BUI IR, ¥ ¥ 9gd @l fore arn g1 7 e sufe 9% <E1 § 6 U & 918 U woIRi
JIATE] B 8T g8 Bl &1 BT ol SHI 8] AN, Sl &l dedaid s8I 81 84



Motion of Thanks on [8 March, 2016] President's Address 331

P HIMA © fob ST 21udh o1 | 81 AT gHN 9HA H g1, 39T Bl st fthd e 7l 8,
&9 IS BIg SfeefhdorT T8 & wad| A 81, 919 2004 H 129 A @FT AR Y,
ST 2005 7 124 TS @R AR Y, 19 2006 7 131 9ETE @R AR MY, TG 2007 7 99
SAATE @R AR Y, SId 2009 ¥ 125 TAE AN AR Y, I ATolGs! 3R BSWT B GaTs
T SI1 3TTS Wiy {H X% 2, 9 Pl 97 I 3ErS Pl T 247 I8 SRISWEl BT ol
e HeTIHH B 8T A1, 99 98 Dl AqT? 71 39 GHa rafswiar gl o 99 ga
TR AR AR 198 A7 99 a7 €91 g, 91 rERWEr & A IR AlgTa gl 3K gewT
DI WaTS I 3T Ml o W8 211 d SI1 SRR T $TH Y T8 2, IRIEWET $l ad
HT o o, T AN wEl 7Y, [ SIS IR B 9, ga T2 L (@aE™). .

DR K. KESHAVA RAO (Andhra Pradesh): Sir, he is on a point of order.

-~ {Interruptions)... Sir, he is on a point of order. ... (Interruptions)...

SHRI DIGVIJYA SINGH: Sir, the hon Minmster 1s not yielding
~{Interruptions)... May 1 request the hon. Minister to tell me one thing?

~{Interruptions)... Sir, may I draw the hon. Minister's attention... ...{Interruptions)...

3T S 3RS © T2 2, e 100 IRATRI & 3 ars 27 ... (AFET)....

#fl TEAR S1ar bl wx, lery gHIRT bde s bul 8 fb suHl gew aiix
ATt Rgia g afaagar off, ufdesdr ¢ ok uftegar Tt ag & g4 fved) gy
S H BT L (M. 59 @Bl b gHN S H U anbla gl b Trsgeer A1y o,
TBIM Herd @t [ Grer Su H Sl 3o a1 |iFTe 81 8T 8, 3w a4l g1 T8l w1 REl B
I a1 9 B iy fewuft € e S ordt it & ofgT ue wdt & T o ©
AR Fed © fh ARSI ol scar g1 ... (aE™)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Are you yielding to him?

SHRI MUKHTAR ABBAS NAQVI: No, Sir, [ am not yielding. #I<1 5fl @1 ger
H 3R It ST Hag X ol S DT 51 Hell 81 S .. ().

SHRI DIGVIJAYA SINGH: In which States those communal riots tock place?
- {Interruptions)... Most of these communal riots took place in the BIP-ruled States.
. {Interruptions)...

5l JEIR S TRl IR, TP Ig AT IN 21 PO 3w IR W I foran o
..(AG)...

sft fefraora R A sttt s ..(aam). .
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off YEAR I Thd: Bl HiS- St a1 oft B forar Sy wedl ara a7 gt
5l ¥, Do HIG-HIS a1a M 519Ul SR 8 HURMSIHIE BI... WY, T AT HISASATS”
BT ATAT SR ©7 THDPT AT © - TR AR, Cel-Pel TR AR 811 SHHT Adad
RIEREIIECAS ISC RN

"R T ITRATSTHTS T 3R 7 ATSAT TSI E,
¥ sdrRil @l glwar qwr, § RRen o) ol agrd gl

3T ToTT 8T 7 el [ g T 8181 §1 S FRIFRC UIe] &1 g fSardie
qars | # 4 W g 6 PRIfRe gieis 984 oreeT S SRl 2l g9 ol 9iEd 9 99
asfsAiarslt e o ez ared ©, dfths dvrar 2 b 4 4t S 1 s urdl e
& T H H 16 T DT AT 5H GHA 950 A AT UH & ST MgTadnied @ §H oidd H 2| qel
e & T W1, e R, w31 20 © WA g, S i SReiet & e oid 1 9 aflY
IR oI & 3G A 81 T off| S 3RO | aum foreafara & Wi, TEm et
RN UR TSIgls & HbaH oy Ty 2N ID] oid &) il & sl st fQun e o
IH GHY T A189 bl mrgfee aiet 3 9w gAvoel o1 awele G o L @eEE). . |
know history. ...¢hterruptions)... | know your history and gecgraphy, both.
..(nterruptions)... B9 SITETH, WA 94 S & 99 @y Hidlens 7 | fem el
FT IS fopan 2m? S= i i fmar o o . (caaem)....

SHRID. RATA: You please tell the full truth. ... {(Tnferruptions)... You are telling half
truth. ... (Interruptions) ....

SHRI MUKHTAR ABBAS NAQVI: Did you support or not?... (Interruptions)...

SHRI D. RAJA: But we opposed also. ..(Interruptions)... We opposed also.
- (Interruptions)... We supported, but later on we opposed. ...({Interruptions)... Tell the
full truth. ... (Interruptions)... Tell the full truth. ... dnterruptions)...

f YEAR AT FAehedl: 47, 21191 gl dw]free uidl .. @aam)...

ot 9T AR T: 21y fedigs @ ot olf¥re oy ¥ €2 . (@aum)... g9 RRags
TR ...(GET). .

5 YR AT Fhdl: ST eI, 3o g1 AR sarexard 186
fovafqemeaa 7 S & dwad, Aifde sbeR], dedite aber i dgifie
yiggdl ot 41d ®¥ W81 8 - deet |l a1yl frex ean <1 oid & Maad & 915 =1
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Sty A g fean, o i, § gl 921 T8 A 99 Sl qu [ su g8
DI, TAR RBR & Reamm saarsi) ®, g6 oig amfd F8] 81 .. (F@EH)... 3FR
PIs <IN Pl g9ia] BT TRT ST AR T8 TR oo, ST & 3 g o &
"R @1 FaTa ] d S T SIRT, "aTmeTd B9 e 8, IR el foreT 27, AR O
ThS BRI, ST fedls, ST Aedis” - TaT A¥ He ¥ & Tl Fwar ok #¥ Hs &
et "o areets #%1 S HSlde BRI, ¥R S bl IS dledl WeH 817 | "SI Acd s
R 9 DI ARAG P ATl q9E B8l W B A A8 Mgl W g I ot A A=)
e fo "3 @t avare ) 81 3R 9 & gds B, S e | ... (FGEH)... ST ATaH!
..(FIIF)... § g9+ 781 o1 351 g, fb av Al fake a1 a1 Afsan wgt am ar &7 vw
et gerdn 8, "wrd a1 9qie) a@ i i wRl) L@EgE)... ar 59 s A
TAAT S, "R TN THS B, ST 3TeeA18, FATACATE" | ....(HIET)...

sft 999 FAR A PR AEAT fake 217, T R AT I RIdTd HRAE B2
..(IEF)....

SN EIR SR Ahd): <31 F AR A S S, 39D 4 137 a1 Sfafaom Sea 7w
a1 & fon A1ed, ag Al fake o1, a8 ASA WY 81 .. (FQH)... A9 U8 AHAT DI
& 2iq¥ 21 2 b1 A g 3ud qn | hgar g 219 bid €1 e fa wik-ar difsar
fake 21T, T fapeft <1 fow =7 =16} fo, IR W&t & o0 et &7 L (@@am)... ¥), s Wi o1
arfETerT 3 2y 21 79 W AN A o 5 vew & S 7 Oy o S 2 sl S,
shard forgmarg”| e 781 2 5 g9 ugel) 9/ AR g § ol 89 uge) IR AR gAhY
qlell STl ... (FEEH)... 89 S &) Hordd! 2liv Gor o qxa1d o wd Hegy @vd ¥ gH
shcrd H A1 aArdhdis § e He gy ded 219 ¥, XS] 4, aerdaven ¥, skdadrg
T ST, Wifcd ST o1 81 3R foreit it 39 ORE &1 STawer 4 anddals S 4,31 &1
2, O 98 @ P 918 A 81 8, I8 INISTIR] BT gofe U 8| 81 95d I a1 9 od © 1
WG, AT THAAAIG 8, AT 950 7T B aoie 4§ 8, WM &) auig & 21 yar 721 81 9w
&, WISFTRY F ATGTT 9 od &, Hifd o ofd] 2, ddhdrg o T81 odll ATdharg
S ol © 3Mddar ] 3T araaaret AFRIET & TRI AY 37 Bl TS & fow aam
I8 & BAdHs gU, 918 TAR] IR I8! 8, 918 €1, T e (N8 off B a¥er =1 &),
cifdrsT et e, ST S i e & W Iw Hedi Y weiAl & |1y e a1 g,
o BHYTATHTH XE) 8 3R 58 S ¥ B HE Sl 7 378 b fhan 8, 8+ 2w gHeHii

= forarne T foha 21

FUIR ¥ 19 SreRTears | g HI GHvel #1 &R PR €, AdaM 37 e
P BT TAT B ©, A1 391 SR 3N HIHAR I 51, I B ST 39 d1ehli B
Hed IS SAI9 Sd §U 60 per cent ¥ SATGT 30 & dldhe ol U¥ {gx o §1 U8 & A g9 o
ST 1 9 Y 8 8 W S o AR bl STeidTl 89 59 9 AR Sofd o 19T 2 9T
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[T Ty 21T Tebd 1]

BT B 39 7 3R STold @1 aRHYR X1 SR BAR] IRPIR a1, ATTDT IRBI
T, oMY BH HRA, TF AT DRAY, G 2 B BT Tel S Tehall S BT DT
aral ol HHt W 2 AP TR AT SUTHATERIET AB G, AT I B9 38| I8 | S @
o &1 Wt 57 Jpedi & A IS € T 59 e W 99 gy 9 A 39 91 B TEH
I ST 7 89 A s 2, A AT AS | ardt el AR off 7 9= S A
!, § IR A § AR D1 § 6 I8 954 oIF8 1 a1l Pel &, dfeh 59 33 a1 B
Ht wia g o oy | ®1E vah-gEs b1 geAd A8l 8iar 81 89 orias Wy ¥
nfiggl 8 €, 39 U g & qeiferh g1 Wad 1, Jeifts w9 F g ufaasdr o
B w8, dfth gA Bt g el @R [ 59 e 9 any &, 91 e T4 anoig wied
bl vt uer g fob 2 s adl 4z fewr are | w2 89 i | 2y 2, 91 ERRm
U)ot 1 YT b 51 b 3 ) wraiifer § g T e 7 %21 g 0 oL S ael
F el 9 ) U U= yelldr e & e H o 8 20X el T wel 4l dvs @ criminal
conspiracy & dgd, U® prejudiced mindset & dad, Sxdil ER{GESS ol 3, Gl EXsl
criminal conspiracy%Wﬂﬂ%ﬁlﬂ_ﬁaﬁﬁ%, I AT 919 <9 TR = séﬂl?w Hdr [ellH
T TE, T HEN b BN SR H BIs G 81 4l THd1 8, PO THIIRIS a3l BT
R 27 it Aepar 21 -t U it a8 9N €, Tt Ry 39 it &
fon S TR g B

# anfRad) a1 e o2 vl 9 W o @il ggd aresl g4l gs @ @ik gw
W%%WﬁﬁﬂﬁﬁﬁwwwglGﬂﬂaﬁﬁaﬁﬁﬁinterveneiﬁﬁ,ﬁiaﬁ
92 3u) 91 W, dlsy 20w G grew i) ) a1 v gHR a " © fhogw
UHIIC BIBY B B T8 8| SHRT 8IS 98 2101 9 81 &1 g o 171 <] awg ¥ &
M v v 21 9rex @ a1d gl &, gq 1l oied, dfh 2iqe g0 v b A & wde A
Thole 21 B U AGe gara! AFNTDd & arl, foerare ! AR & |, -
AT I T AN BT HH- U T8 BT 8, - i e Arfaar & ey g9
TR 3 9 Y2 2 317 3 Hf g1 AR Yorifiae nfidgar ata g0, 3Rt darRe
g o g, AferT &1 o9 & faem & Ui e dod ekl eiiae
TG & 2T 31 93| Ig-ag4 F=Ias|

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you very much, Mr.
Nagvi. Now, Dr. M.S. Gill.

DR. M.S. GILL (Punjab): Thank you, Mr. Vice-Chairman, Sir. I have heard a very,
very passionate speeches for 40 minutes. I think the poet Milton wrote somewhere,
"Calm of mind, all passion spent." So, TSI Sff, MU+ 3% Tawd | AET 1 \_rﬁ?f‘af HET, BT
[T, 219 3 f&d & §191d @Y and, perhaps, you can also listen to me with a little more
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equanimity. Sir, on the President's Address, with great respect for the President, [ have a
little comment to make first. I have sat through many of these Addresses, as all of you
have, and, normally, in the past, not that I thought that was correct, the Address was
always of one hour. Ultimately, reduced the tension of the Parliament Members and
became very, very tiring and a pressure on the hon. President. This I have been seeing
over the last many vyears. The President's Address is, of course, the Government's

Address, then and now. You wrote it. Every Ministry is keen to have one paragraph in it.

Whether the Ministry did anything or you are important in the scheme of things,
they say, we must, have a para, and so the address gets long and longer. You have broken

the record this year it was one hour and twenty minutes far too long.

Sir, my suggestion to yvou is simply this. The President's Address, as the Queen's
Address -- sometimes I have had a chance to listen to its sitting somewhere in London —
should be a concentrated statement giving the thrust and the thoughts of the Government,
not every petty item of every Ministry as is given in this time. So, I think, we should
get down to reducing the address, in future. In my view, the President's Address should
be of half-an-hour. And, the focus should be on Government's thoughts, which the hon.
Minister has been just giving extensively and very eloquently. It should be of about half-
an-hour; and, along with it, give a carefully-compiled annexure on the performance of
each Ministry. That we will read at home. Don't make the President read all that for one-
and-a-half hours. You can think about it.

Sir, today is women's day. Unfortunately, we had just too little a chance for the ladies
to speak. I think, all could have spoken. But somehow, it didn't happen. The technicalities
that whoever gave their names could speak, and there were only two-three of them. Sir, it
is essentially about representation of women, which we have been always thinking of, are
guilty of giving them the poorest representation in the world. I speak as a former Chief
Election Commissioner, and I had much to do with trying to straighten it out. In 1997-98,
Mr. Venkaiah Naidu was your President, and he came to my joint meetings. All parties
came — you can check the record, ask Venkaiahji — and frankly, I got to a solution
which, I think, is better. But nothing happened. Some showed too much greed and they
backed out; and Venkaiahji told me that day, 'Sir, we were ready today but somebody else
pulled back. So, we will say good things and go away." And that is a long time ago, and
the ladies are still awaiting. Of course, I also had a view that the ladies could have thought
differently, and I had talked to them, Brindaji and every one over my long years here and

m the Commission.
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We have said with great pride that this House has passed the 33 per cent reservation.
That is the thought currently on. It was lying on the Table for a long time. Sir, as a
Member of the House of Elders sitting there, [ would say that it was no way of passing a
Constitutional amendment. It was no way, and you know what I am saying to everyone.
It was no way of passing it. Yes, it was declared passed. Various things happened. All of
us were sitting here. But it 1s passed. No; this 1s such an important change that all political
parties want and all of you must come to a sensible agreement in favour of what is correct.
If you look at the record — today you go on Google or anywhere — African countries,
some of the most backward or in the most difficult situations of a civil war, have a much
higher representation of women than us. Of course, the Scandinavians have about 50 per
cent women. Even Mr. Tony Blair brought a large number of women into his Parliament,
and he particularly pushed up the number of Women Cabinet Ministers. We always have
just a token, one or two or three, I think, it is time to give women better representation, but
it can only be done not by pushing through and saying that it has been passed when it may
not be quite so in the manner in which a good Parliament should work, but we should do
it by a sensible private agreement between all the major parties and others and get up to
something. For that matter, why 33, why not 507 Somehow, 33 was picked up. But, after
all, if you go by any logic, then it has to be 50. So, I think, we have to lift it. It is 12 per
cent. I used to read about the past of the Election Commission. After Independence, it has
been about 8§ per cent, 8 point something. Now 1t 1s about 12. Tt 1s one of the lowest in the
world. But, of course, I also would say -- and [ do not want a fight today, so just leave it
where it is -- that reservation is not the best way of doing it. I am on record in the Asian
Age and elsewhere; [ used to print Agenda, and there are Agendas of the Commission
during my time on women's reservation. We had all-party meetings and the minutes, but
we didn't get to it, because reservation will distort this Parliament. I leave it at that. T can

discuss it with anybody if they ever want to; past people know it.

Sir, everyone says and, particularly the Government has been saying it for the last
year-and-a-half, that India has to be strong and powerful, economically, militarily and in
every which way. India should be heard with respect as a great country. All of us would
agree with that. But, Sir, [ have to say one thing, that we have been an independent
country for the last about seventy years now. HldRm™ ol, AR 91d ) g Bl
...(FAET). .. 3R 37T 37 32 &, I Wl 1ol SER-SUT I 7 RN T always hear you with
great respect. That 1s all I would say.

SHRI SITARAM YECHURY: Sir, I saw you on the screen. I came running because

I saw you speak!
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THE VICE-CHATRMAN ({SHRI TIRUCHI SI'VA): Okay. Please.
DR. M.S. GILL: Okay. I will come back to my point.

The strength of this country 1s not going to be the Ammy, nor is it going to be the
great progress, "Make in India', and all that every Government tries. The strength of this
country is ultimately, and frankly, in a just India; not just in a strong India, but in a just
India. And a just India is where everybody, high and low, tribal or a hill man, me or
you, get justice, prompt, fair and instant, with no fear of bias or delay. We have not been
able to do it. All of you know it. T have been in admimistrative positions. In fact, if you
look broadly at the legal system, all those figures are given about the millions of
pending cases, right from the Supreme Court to the High Courts and the lower courts.
And the faults are quite obvious to some of us, that there are far too many stages of
appeal; you don't find them in the rest of the world. Because, the legal profession is
very powerful. In fact I hope I am forgiven if I say so every political party now needs
the best lawyers of India, sitting in the Rajya Sabha; you can see the reasons
- {Interruptions)... yes, except you. But the fact is no reforms were made and — it 1is
obviously beneficial to him — the first little decision that every lawyer takes at the first
stage is that he immediately goes in appeal sideways. And just when you come back
and you move the next step, take them back again! You have seen thousands of cases;
we all see them. This is no way to give justice. And so, we go on for a life-time fighting
a case. Only the rich can fight cases. Frankly, I couldn't go to the court, if T ever had
to,—the cost is simply too much. And everyone knows it. Therefore, what are you
going to do? In fact, the process is the punishment. In India nobody really gets
convicted and punished finally. 37 ¥ ol o BT DRI ST 1 EI-[eT P a1, 3 H
ST §, W T T8 Sl fieent 20 |e @) For g Al S |ie H 211 Y, S 91 §
2T MYl Even 1 know, as a District Magistrate, that parole has become a joke in this
country; people say you can come every day, you can come this way, vou can come that
way. 5o, the whole process needs to be corrected. Otherwise, this is not the justice
which we want. Therefore, we do not have the internal strength of the country, which
the Constitution tried to give us. This moring, Shuklaji said, 'Sir, it is Women's Day.'
There are plenty of women locked up somewhere or the other, in some comer of India,
and they are aged 75 or more. Let us let them go. What are they going to do to you? @=11
T AT T SMAT? Hig W IHR B AT DH1S H3MEHI B, let them go. But I also have to
say, looking at Punjab, that we still have from the unfortunate '80s, '84 onwards, plenty
of people in jail.

Mr. Ramoowalia was in Mr. Deve Gowda's Cabinet. You know him. By God's

grace and fortune, he is a Minister in the UP Government and very appropriately he 1s



338 Motion of Thanks on [RATYA SABHA] President's Address

[Dr. M.S. Gill]

given the portfolio of Prisons. Very nice! But Ramoowalia is an active man; he does try
to do something wherever he can. He straightaway rushed around. First, he gave every
Sikh in UP a face 5 e <4+ araim a1 21 It helps since we have many nationalities in
one country. I think you know what I am saying. And then he got one man out 2i1¥ 4uilg
7 IOt afeT EEGEET Ts: that fellow is about 75 now. He has been there after 1984,
for 30-40 years now. Under which law, do you keep people so long? I mean 37N SH&S
&, I as W14 A1 2 3R 3rR el o1 s faefenm S Rer @ g1, 91 98 wor 8 91d
®l 81 oird] 81 fthe g @RI ) il 30-40 |idd &) 11 82 And it is going on for ever and
ever and that is where this country must ask itself, 'Are we a just country? 1 leave it at
that. And, in fact, in talking of that justice, not only should these persons be let off but
for 1984, some should also be sent inside for a day atleast. Frankly, this whole business
of fighting cases, which 1 have been reading for ages and ages sitting here, is
meaningless to me because we have had so much of police, and the Police
Commissioner here, the current one, who 1is just retired. Thirty vears ago, now it has
been about 32 years, when no FIRs were lodged and nobody's report was taken. In any
judicial system, today I cannot convict even if you put them before me. Actually, it 1s
all bit of a fake eIy A8 @ Bis €1 41 ALY, «fbT BH & bH Alsl &1 <l Dl
WOITTA B; otherwise, if you do not give justice, you cannot be a strong country. You

can say what you hike.

Now, [ want to move on to something else, that is, Aviation. My friend, Mr. Raju,
1s not here; I keep talking to him. An aeroplane is simply a taxi which goes this way
instead of that way — both are drivers. One 1s paid a very high salary and one is paid
less. It should be expanded in this country. It has been expanded, but it should be
expanded rapidly, like in America, in every small town. There are thousands of airfields
here, after the Second World War. Every State in American has got it. JISTRi} & qgd Bl
I know it and every day people talk to me I have been around. Let little planes come. In
today's technology, there are 30-seaters, 40-seaters, or 50-seaters plane for 100 yards or
200 yard runway, ¥« W ¥, I g1, these are only taxis. Don't hold anybody.

Now, [ say this in relation to Punjab. We have only one place, that 1s, Amritsar. It
1 everything for us, feroufer o) 2, warnT Wt 2, <ifte 2w sHHT THEM ¥ 3D foru o
21 Amitabh Bachchan and everybody go there because you wish to go there; you like to
go there. Whatever it is, Amritsar 1s a dead airport. I have fought for it for twelve years

here and then given up. I fought earlier from Punjab as an IAS officer. U Gthl d$1
qf¥ewa ¥ ded, 9 e 3t TaTse gdTs off, dfe e wempe 98 98 Wi @ 9151 You
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know that from Amritsar full flight will go to Birmingham, London, Toronto,
Vancouver, Jersey, New York because migrants from India are essentially the Sikhs.
Now, what happens to these migrants? [ have seen it myself. One day I was going to
Amritsar and was sitting in the plane in the morning. What do I find? I could see that
people all around me, whether they had a turban or not, were Dubaiwalas, and 1 was the
only one sitting there like a Chinese in the middle of Sikhs. Yes, there was no other man
going to Amritsar except me. And then, I talked to each of them. They were all coming
from Sharjah and the Middle East. They get less leave; they are badly treated there. All
are migrants to the Middle East. T & forv ST vsa 2, g H BT 21 The flight is to
Delhi; they are dropped here, not even given the further ticket on 311¥ 219 g% q1¢ ol

S €T ST, B ITTITRYR AT ST |

And, they keep sitting outside the airport or inside. They are not five-star people.
Each one has got a bag with whatever he has brought, his goodies for his poor family.
ARdag gy 21 Then, T talked to them. Direct flights to Amritsar was a dream, but it has
been failed by successive Governments since 2004. 1 said, listen, Singaporeans used to
come to Amritsar. Canadians want to come there because they know that they will get
full planes to Toronto and Vancouver, or others also want to come from New York. 31371¥
ST 31T &, T we will get employment also. Because they land in Amritsar; go to the
Gurudwara, which they always will, eat something, paronthas and all. Then, his cousin
or somebody 1s going to take him in a taxi covering 40 miles to Hoshiarpur or 50 miles
to Jalandhar. But we have to rot here and then go. Once upon a time in Haryana, the
Police used to bother them because if they saw a new attache-case, they said, "oy U
I W3l You are well off!" This is the truth of this country. But it still goes on and 1
have to say it bluntly. Why is Amritsar blocked? And now, Chandigarh is also being
blocked because you have a private company owning the Delhi Airport and we all know
by documents that 50 per cent of Delhi's passengers are from Punjab. So, if we go that
side, then you lose customers. T1 TRl ST a1 9IR 2, TRSA ITd1 BT ST 9K 2
[ these fellows will have to suffer all this. Please do something,

Sir, I want to say something on river waters. When [ was the Agriculture Secretary
— I am talking of the last century, the early 1990s — I gave an address in the Punjab
Agriculture University in Ludhiana. 1 said, the next century, which is on us now, will be
a century of water wars, inter-country and intra-country. ITSY H HART & IR H § 99
P ST §, Flfcs § g9 @ # 81§l Punjab, Haryana and Rajasthan are very much
in this water argument, and you have all been reading once again, that the Punjab case

with Haryana is hotting up and the Supreme Court will have to think on what they have
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to do. Whichever way they go, it is going to be difficult and troublesome. 1 can assure
you that. This is so elsewhere also. Regarding Kerala and Tamil Nadu, I know all have
issues on the Tungabhadra water, or the Cauvery water. So, these are the problems and
we will have to solve them. And, we won't be able to solve them by simply a legal
decision and then telling the Central Government to implement it by force. I8 =&l
Gl We are a democracy. Think about it. Regarding the Punjab case, please take
interest on what is going on because you are in politics and you need to know [ ¥
HEl SRR, e = g7 ... (9™ 1 °dh)... Yes, T am finishing, but he told me f&
Feld ST Sir, [ don't make many speeches and [ won't be making many after the 16th;

none.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): That's why I gave you time, but

please conclude now.

DR. M.S. GILL: Then, I will come to agriculture and loans. I have been the
Agriculture Secretary of India and have spent a lifetime in Punjab and outside Punjab,
in Africa. So, I have some idea. We are reading all the time about the NPAs (Non-
Performing Assets) and 9% 4 @ g1 =011 214 8 oG g1 01 &, I8 317 9T g1 WAl
And, we are reading about some very prominent cases and how they are dealt with.
Now, the whole thing is distorted by a value system for industry. And, by the way, 1
have been Industry Secretary also — I came in Mr. Rajiv Gandhi's time in 1988 — for
four years - Petrochemicals, Chemicals and Pharmaceuticals. Sir, T have some idea.
Now, for all these people, it is non-performing assets. We all know this and they are
promptly written off, 30, 40 or 50 thousand crores. You have just given figures last
week o 1 @ 3% ST BT T2ATl These poor gentlemen are not to be blamed. The
method is very easy. You inflate your project and you take a lot of money. Frankly, why
1s nobody looking at the Chairmen of the banks? They all come and publicize
themselves. 1 won't name any, but some of the biggest sanction the loans. Of course,
behind them 1s the influence of the Government of the day or the Ministers of the day.
ATqh B1 AT ST b i, G9P Bl You also know that. So, they immediately get loan and
all the details are coming out. We have always known them. On the other hand, while
you call this non-performing asset, for a farmer, a loan of ¥ 5,000 goes up to T 1 lakh on

compound interest basis, and he commits suicide! ToId 7 arq ¥ ERD BT B

Elsewhere also, it is there. It is terrible. That is a loan. I am sad to say it. I am very

sorry that Chaudhary Birender Singh has gone out. He is a friend of mine. His
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grandfather was Sir Chhotu Ram, the man, 519 in the north India, q\.‘ﬂ. qrel Y19 dTed,
SRATOT gTet, TG 7RI & © because he saved the farmers after the 1935 Act. Within
1937 to 1947, Punjab had a Uniocnist Government. They did not have a party
Govemnment of Congress or Muslim League. They had a Unionist Government with
focus on economic interests and the rural economy. It was a Muslim Prime Minister,
Sikander Hayat Khan with one or two Sikhs, and, Sir Chhotu Ram. But, Sir Chhotu
Ram was the most prominent, and, he did much for the peasantry in that period. g¥ifery
3/ At IHT % AR 21 Chaudhary Sahib took me to Rohtak, the famous Rohtak
known for what happened, and, 1 presided over the Chhotu Ram Day some years back
because he tried to save the peasantry. 3i¥ 3T F2T 27 Sadly in the past some period, the
laws were changed. In the reforms of 1937, 1938, 1939 # farT &t ?chﬂ[ TET PR Tl
o1, 31T IDT S TE1 of AP 2, 3G Ieh I T81 of AP 21 Loans, at that time,
were mainly private, of Shakukars. Shahukars charged 30 per cent, 40 per cent, and, all
that drama. He had set up Debt Conciliation Boards. Please read about it and do it now.
We claim to be a democracy and gone far beyond the British. Officers would sit in these
Boards. Some honest farmers would sit also, and, the man, that is, the Shahukar would
be called and asked, e o, 531 59X fe=m) o1& foe=1 €191, AR @1 81 121 31
81211, what is your rate of interest? .. (Interruptions)... i) Sil, {1 93 €1 & 2Mqdh!
afle W“L iy ol At W}I This 1s not done. ...(Interruptions)... No, but he cannot call
you either. This 1s not done. The Board would write off the loan, and, say, all this 1s
written off, vou can only take the principal, you take it in instalments, as the farmer gets
a crop and pays you. Take just this much. Today, the banks cannot touch these big
gentlemen of industry but they go and catch every farmer. He 1s committing suicide. In
Punjab, Sikhs would never commit suicide, but they are doing it now, and, every day,
your papers show this, so many widows sitting there with so many girls. Many cases in
Punjab have come in the recent papers. There is a case of a 14-year old girl. They are
two-three siblings. Their mother and father have expired, their grandparents who are
blind are sitting with her, and, that girl is looking after all of them. 319 @11 fobar wirg?
This has to be reformed. Go back to what Sir Chhotu Ram did. 21 717 4} 91g€l You
have regressed this county where now the bankers cannot touch a big man. I can name
all of them. I know them. But certainly if it is a farmer, d wed ¢ for anft sorep) ol o
o1, ARTGE a1 SITe 2, 99T 3 gfer o i1 2 3fR s od 21 3R o geargs &
AT 30”1 e331? This is the condition, and, we think, we made progress in the last

years.

oft ftex fig @nfeem): ereel ave 9 wre <3 .. (@aam)....



342 Motion of Thanks on [RATYA SABHA] President's Address

DR. M.S. GILL: Just a minute. Let me complete. ... (Interruptions) .... He is from
Odisha but he 1s a Punjabi also. I am sorry. ... (fnterruptions) .... So, this needs to be
corrected. Sir, I don't think I will go on and on, and, so, finally, I will talk about the
tribals. I used to say as Chief Election Commissioner, and, I have said it ever since, and,
I say it now to leave a record in the Rajya Sabha. The best people of India in my eyes
are the tribal people and the hill people. I am very clear, and, I have said it a thousand
times. We plains people are not that innocent, not that straight. Sir, [ keep thinking, after
all in Punjab, we know enough of the Ramayana and Mahabharata, 981 1 Eﬁ o, W
# €1 g2 o g5 dona €18, 89 Ha U 21 1 o9 TH O W8 9 Al e 7 aner 9 @y
el fop ow o for a1 & = &) TR A T 7 A7 A7) 377 9% WiepR I§ I Bl ot
offl o 18 731 TET wan & <M+ @ A TE @R 7w arst Wl sl uen g 81 s
intellectual question &1 Fehd! il 21 9 seed) @iot dxand| fid dob @i b da-dl
a1 I T 1 A1 Tl A1 98] SR @l arer w1 ux, S W 2, § 98 S diadr g
et @1 gTer 1 2171 M a8} 21 Poor Bhilni has not come up yet. Right from the days I
joined the TAS in 1938, T started reading these kinds of things. I was fascinated with
tribal people and hill people. Nehruji's great friend was Verrier Elwin from Oxford. All
those who read about tribals read him. He, in fact, married ...(7Time-bell rings)... Just

two minutes, Sir. | am winding up. Thank you, Sir.

He married a santhal girl and died in that part of India. He was a great man and
Nehruji respected him for these very reasons because Nehruji understood where the

tribals and the hilly people were.

Today, I read in the Express-and my friend Shri Hariprasad spoke also in the
morning out of concern. Otherwise, the real news I get in the small print in our papers,
not the big article. @& @I 21X &1 gIaT €1 In that, lady journalists — Subramaniam,
Nandin, Sagarika Ghose, there are so many — go there and now they are being chased

out of that. Mr. Raja knows it. They are chased out by a menace,

39 WIH B, 39 AP B, today and vesterday. I have three girls. I am proud of
them. I am happy. But today, or yvesterday, I saw a picture in one of the papers, where
there is this latest girl Soni, I¥H 11? FeN I HIHd 7ol ST =71 She has gone to the
INU, for whatever is going on. | simply could not see that picture. This is done every
day. Now, the landlords cannot give them a room or a house and these are all more than
the men; the men do not have the courage the girls have. All of these journalists and
academics are very high and distinguished, I have read about them. They are simply
giving their lives to try and help these tribals.
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4.00 p.n.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please conclude Mr. Gill.

DR. M.S. GILL: I saw that and now this method which the police have found, that
we will settle everything by this method, is diabolic. Diabolic is the word. This should
be noted by the Government and noted by everybody because neither we stayed forever
there, nor you will stay there. 39 S-S T2 ]%w a1 fire ot 2 af s 2
Tardt Sft, MU 1S IR iet, T3 TN HHA MM 2, FAIAT § T2 T 3MIeh! gHD | e
@Al 21 If you think by chasing out journalist girls and not letting reports go out, you
will solve the problem, no, Sir. 37T aflw Y gl FMECE] ol ag1 XE3 3 ShT A=A
EY e, o1 fie 3 agatt ST goie § @ed T, 9iEs 799 Thank you very much.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you very much. Mr. Ram
Kumar Kashyap.

st T AR Heag @Rarm): w7, FemfE gl oft & aifimmor w9 e 9
Tt g1 2l 2 &l 2y gt g aal | W ol 1wl &, gud forg # anuent g
BT G| |, AT el 60 |Iet 817 &, AT & ehe 2 T HRT S B9 815 H a1t
qQ1 8, B &I # 9T gan B, 8¢ &9 7 99l g3 81 39 fadm & gq 3 & A <w e
21 3D FA AT H S b ©, AT A G AP T, TSH1 T 9 AP v, I T
o Al 2, W] 9, faom & wwRr-wmer o gaR Wi i1 81 s 2, o g9 fay ue
AT BT dBIH Y 2T Bl

(SRR HEId Fior T §Y)

|, § 1 &b g @) 91 BTl :mene b wH 9N b ot @t e Rk o efiw
TSt T o uret et e R B2 oot H 50 HId Ug el U T 9 id Y Bid 9 20 gH
qre ] 7 TR T PR AT I B T FrepTers 21 B9 S g R G-, B g e
311 WP DA 2, TR S M P A U1 111 b1 1 1 BT 2T, I8 T8 9 [%epd
T BICT 2711 91T 1 P & 916 &SUH 371 IR, BUSTH & 916 cagdd 1 11 3R cogdd
& d1g 2fd d 8x aY A i &b wem & o e 21 a9 A8 2 w1 21|, g urHl
a1 foretn, g Sud aer sART o ey 9¢ 51 A s 9 wey wadT §) g9
sl 9 € arflo Qerg @40 8, o aei suf@rg § ek A well-wifa s €1 gd
BIRATOT W1t O A A # e, | o agi Suew! el & v S B S
TR U1 1 a5 ol X1 8, Wifh @S a1 et a5 8| o1 A1e<l, U1 Sl g el
BT ATEAT U ST 2w 81 X878 [ a8 i disey areEi | o 8T ¢ 3l
retd 2] g1 ee o, gy gul AR i1 81 3] 21 sufey avar & amd U8 ub
95 o1 HaTd @ b 39 i & e e sy @i ug i uw Swe &l e 2
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[ em HHIR &7y ]

IR, # gkt A faed! #§ TF & 9t & IR 7 B @l §) vl ov A1 ved
SRR i STTE 3TTRETT 371 1A =1, FoRRI ART SRA0 a7 81 IR7 I SR TP 78T
& gl e 2 ardd urH] @) vers eiaeg 81 121 3ud e 9y of gi-2s faq
foaT avee gan 3k d fva gl %@, us |t sird 819 a1 wer g b Seeflanf¥e
& forg gt 1 Ape v a9 AR AR Bl AT b5 IRPR b (o7 Al AR € 3R He e
BT IRDY B o7 A AR 21 31T 69 AT BT T 8, wifepT et Wi feroed Tt d4 < writ
& ferg qudl we w e 81 ug va a1 gl & s § e & e 21 9g g el
urgl, see 9 | § Sy dgr AT

S 16 § ol u 311 §) H o1 aredl § fb @l J ars agd 9=(fd gs 81 oid g4
JITIIE §U 9, 9 TAR A-T Ig, 1 SqIa+ WG T81 BT 21, I1ad P IuTa ST Toi
BIRIT AT, Iieep AIS TSN, ORI S, =1, AR SR 378 waral fa1 81 911 ¥ 50 7l 78l &1
T PR YET ) 79 &1 @ & [e0 ST AieT o rs g1 et o g 1 =i, &1 8% 3/
a3 e ¥E) 8, ue yse wella Ae) gid) o g a8 qifl wfla sid] o), o9 sur ux
H @S e 3 o1, i gHR) GEpl 1k Bl WoplR @Al 21 dd 84 e Bl g @)
RISt U AT & WY H T R 21 51T Bt a8 e 3 39 o off, a4 e a8 w31
firere off, wR=y 3@ U AET B 3 TR U W & U 9gd Ml 81 TN O 9,
Araer 2 lieorl ©, dfchd goeh | Hl veh aHe YT 81 s 21 31 S9N WH-UTH @1 3
a1 <ol gftva s131s B 2t gy, uHiy, @i, 1ol @ik wwi d@ (b s9R s W v el
81 3 W =ol 3ol 3[E BT o Tl § 3 SHRT WH-UF STE% 81 A1 81 3R 31
TR B ¥} e T2 feRm, T o1 aret ¥ A 954 ot e da1 8Rf fiy g arren
SAIGT T4T gargl g wd BA1 g 2R gH surel sileed wWidd usil safey
aMyeh HeH ¥ W & g Fidgs sy g b wreed o ye @ fad fsde s
aifeql 59 W oarT 59 fsde 81 2l sud arg St oy Fead, Sy w i @M s
eI T8 TR A U 99 g1 A 2

F R AXDR BT GGG BT B [ S "ETTS HRA SHATT" TATT T 2,
e itarera 99 @1 B R S 39 7T 98 94Ts @ U ©, FRIifG 98 Uh
qgl AT DM B, T-g 38D @127 8 H Ud 41 Dyl dIgdl € gHRT S Tial @1 $9 2,
gt 70 ulererd @R wTial § T8d €1 AN 9 H 5,93,731 241G 4 ©] I UG H wed
AT 97,942 T7a ©1 3 ] 1 Wl 3R T[T BT B BRI 21 T Aiea] I G 317 8
& ST o) wTerd €, SIf W1 T 1 R 2, d TR T AR 31”30 €R Bl HoT-PIPT
R ¥ Fiepterany ferii § sre o1 drd dxd 1§ 98 919 9 Hewd g b wia § agd Tar
ST &, a8 97 fAdTe 81 38T 8, U o/d &4 a7 ofrd & <1 98f $ieat &) plear g
! frarel! €, o2 # gRemon ot wrar # MeR & @8 Sedl 8] 514 981 = BIg B I
2, Pls T ST & 7 SP! 981 Il &1 aY & W3 ToR 31 8, S9RI ST ol &
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T8t W ®is fAaw Tl gan 81 wRa @ 6T a9 9@ F21 8RN, 99 dd AN Iial Bl
Ty €1 M @R wrial @1 faemrd a¥i g o9 wTial | o wg ©, pieard, sae wEen
BT 21 BRI 59 AR P 81 Slea | 81 IRy, T I8 TR S & (a0 g1 9T

TN BT P

aTq # frem o I B g 31T e o & 7 95 9B 5o 7, diciol G 7T T,
ol Yo ¥¢ §, 9gd 9 rad o @ §, fafcery 99wl ¥, viterem 99 v €, ueeq fien
b1 &I dgd SIS 8l 141 81 2119 il Sd @ fb geen ) gl H ol et 1141 & g €)
TG 2, Pl I g [T T2 B ST U WA €, S a5 Wisde Wdi A ge
& fory o v 1 IRORT @l 7 UgTs 21 gki1 21 91T I8 1 WY SIS 81 W1 81 3|
oo U 9 @1 yiad ] O @ gl 2dT ¥ &) gudl ur 95d @7 ared] a@ w1 T8l et
B erR 1odt U 9= 9 e a8 S @, § o § i shvere ge o g, ot 9w g9 o)
Far & forv daw T2 21 3R et Ben 1 Wy AR @ srsd g BRn & W) @
SIS BT RTFC ¢, T2 -1 T8 91 DI 21T 21 A8 A1 SIb © fep WISe ¢ To[harT
31T 3 WP d 99 €, TRl 9g 2, TS I+ &, TFT 31 e g% &, T, e o1 WY
95 SIS 81 IR 81 59 9l Uzl giad] o 41 81T o, 9% 95 e fean, sned] @1 91
gldr a1, 39 ¢ @ (a1l 219 fod) ot ensdl da ha € @ 8, 918 98 wpd 2y a
=2t 3y, =R 9% ue AT ue, fipe +fY, 59 anodl Ry @1 wicfthde € fem sian 21 o9 a8
ancdl & a1g 71T @er W SiaT 2, SN WE! a1 W UG T8l 3T 7, 3Afey a¥di 7 thal
BIBY AT TR YR 98 Il 21 39 oY &R ) g@ed) 81 gafory § weer agn fb
BHR &8 D1 I a9 T g 21 8 RM, 59 T WX b g Eped] b R B wR Ha1
HIT T B TE! [T SR 2 Y v T &1 e € o) IRa™ B S9 9¥ S0 o
gy

SYRTATIT FEIS, AR &9 H AR & A1 P PP PR ganl &, PIbB!
T O S ol gid ol WIF & BRI gHRT Siufd 1R Ugid Sadl Y8dl §l g4afay §
HXDTT F T AT b I W AR G g d9t g 8 2R 59 U W WReR B B
HRAT BN

SYRTATYRT WRIG?, § My AT 9 397 IR &1 Wil 3% i & an o s
=R W U BieT [P ) ' Mg 7 SR © 3R e 3 e €1 8RR ae B
Gl B, A Hew et e gedt 1wl e 2t '1e 1 Higr 81 @ B foe fmeri
T 2l @7 ST ¥ 2R Forg oat g T © b wel ane @ Wi 8, Iie o W dven
de Y forn 21 S= 319 Wil 1 Wi TR © &= g1 o TRIT aneHt, Aoigy aneH! wd
DI 40-40 TR TR 7 Aol TR o1 € 3R Well B4 21 A1 954 7S 81 T 81 WIS
wg3t el 120 8, qargai wg gidl ot w1 €1 el b aret i 3+ SUS b1 Q=T G1H T
fHerdr & 2 ag a1 # gel Siid1 81 98 9gd gull 811 81 3 g4I &l a1d Hdl gl 3
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[T IR @y |

el & fofy g RYl arR Wt & g9 2, fhari &1 399 2, T1 TRBR DI 2l
Wt ot TR AT 11 B 19T, FR=aT=iT @Y TR &1 ST 8191, I8 F’T a1 2l

e 914 3R e ATEAT AT MART 99 5 21 3 MMaRT 9Y 3MTep| P81 A fird
S, ATE e B, AR ASH 1, 18 el 21l AMART g3l 3 TR ST 81 &- 1R
I femg, @R, "R AR PEAR QPR 5 TR ASP] WX, ATl 7 53T 7 78 W
fohzefl €1 g7t avis & 9gd IR tilSTd B9 § &R @ a9 dd dell o] Bl
SO ST ol W) T BIeT 2, SHIIT SRR &1 59 a¥h W e S &) St d 21 56h
AT ATART Y il wWail # god 8, Rt g8 e wed 81 Femma 7 gar fari
&l Well BisT 9 A9y D [ 21 e aroslt wae 18] am waan 8, fvam et
Heoll &1 ST Hehell, DG e Tal vl Hebell &, Fifh IH T Dl T e B STt
&1 gefifery # weer arg 6 gud forg off SRR &) & & @13 sty aiftrr e
ST AR, 3R B Arue Wt B aar S o H, # Irgufer arfdrarer @ gwelT mear g
3IR IpT TaTs el g o i, ST WAl

1 84 T1d8 (TRNI): IUMHITRT AR, 731 ARy SiT @ arfiaroor o= 3o
I T FipT o, S99 forg # amgant amaRY €1 597 2ARATI0T 7 9gd R s foy
T 2 3 FAT-F AR 7 A 2, 9% 9 12 21 1 a9 1w of) % UadR g,
DR Teh ¥ 1 §-b1< Ueh axh” | | wreeufy oft o arfirmor & fery Svept 2R #en
gl 2ol e @1 9¥1 erad 81 sl wigHy Miwer 99 gy &1 78Ry 4 oY oy
ATCHBRTY BT T8l 21 T 31 ded o il © a2ll S=aRi i df 99 g1 SivTd § 9is ad
2, TS T81 TFR] & <11 HF a2, T fAFRes F 99 [Tl & fav 591 95 a9
f&m| grerTe g ¥ BTy o &R0 = 2 SieaR] @l Sird # wis femm 3w 400 v
| 2, ifepT 29 hder 300 Beis £l Sl #¥ el 9 2 59 S [aar )| gfaa g
anfeartt wearor FioMT 3R TI-F H 39 g U9 9 doid] B 81 596 IR 8
SN IS & for ST InTa= g < o1l 7, 3ma S W it @1 21 39 39 W™ [a-
feramR A1, U ST ST 21 RIS A BT ag e !l a1 Hi el 21 3 3 e W e
1 31R AT =R o g i e g1 2, 1 e # S 91 & SR 87 A= BT
2, T aMfeart TS & HUR AT GIRT TYART IS R AT BT 2| TN AST Pl
# wgar g3 MH W E fgem & T 981 9ie o 2, $fied hagis ol €, a8t 31
I AIGT BT ST & 2wl T fad) €1 2nre a8t b g 9gd wWRe 819 9 9uH
Wl g Y9 ux ane-aw fhdidiex o th W S amey auiiai yhs! od 2l dgf
& I SIS AGART BT dol © b 12 Tl AISed dh BH ¥ HH 578 O d 11 ghg &
forg w1 Aoyl &9 Y agt wed vars fear Sy, 9fe Suw amt sy wed yms 2, dT
[CESTREARAY
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[Suwweng (i didt. R ae4R) Hordl7gv)

HIHR DI 59 W W far we aifsg) gRe wvgew vleefawey qun guy o
vfdefarey ¥, 99k 39 At @ gIA1 2, 1Y feud s R Uae § 96 dld ®edh, 3| ol
21 FaraT &1 1T &% ¥ 21 78R ¥ &1 & 8177 2, U S[dey % GrIads ailY
SR SlaCx PAYS TAR| ITd! R0 Tadt ot e S99 AR 2, S21 S8 ART &
q1q forar © Toh 2 9% 71U, 3wt 81 121, S99 ] Wil {1 3} 99a] ®ls dadie 4 T8l
sifll agid dragil ol /RS 30 d wsd ¥ 6 gad | 2, o1 i 99b Raare oo =)
BT 21 28 301 I T81 1 731 &1 © fob 218 feget Tefat a7 B

W cRoa & aw o wegafar Sft & arfframor 7 amen 21§ 718 wEm & 9rT diwu
SATHT AR 21 T8 I% S T 9= CRSA 21 Febal 2 31T §9 31 &1 aifory, Uit #
¥y faeell vt €1 H ey § ue @fR 91w fh Irgarg & A o) o d
3Tl 1% 959 81 X8l 8, 9% Nopd Tad 81 Si-oll @8l ¥a1 gU 8, § orus wiia 7 da7 g,
R T 3 daT ga, 7 orae fefgee W e gon, A werTs A ta1 gan, § wwa 7 a1
gan o # ta7 gan 1 1Y angs e yaw! B 51 BX [ 3FR W] 3 BT o o
QIFREIT TR, 1 EART IR ¥ 1 Fae £7 59 o< SN o [T] - Terd! B, i
SHD! Pl Bl g 2R pferaa g aifey fn g egpa werd) o wifdeara § sim &
916 YT & o ded © b ga wifthsedr=t w1 o g1 wifteear fiyer =, srerd g
TRIT 3T BAR 9 AT 81 98T & - UK QITRqT11 dT el 21 BT, AT SH9T dee 9
& 2y g AR BT S S A DT IO BRY| MY TG TR BRY, 379 w7
Holqd farge oA IRy, il Siine wifthgerT & forg il &R G g 9fE erds
HIRA BT, o g <) 91 B 21ds UK A 8id1, ol &4 8 & yab i, fegear,
ST - 3R Bifthg e g1 A1 3HD forg wrire e aifdy, VEr g3t @ Bl

B G UIHAT ST 1 59 %8 3 7 o, UIhTarT &1 8] S 8, 3oy a8 87
T TAR HIY B PRI 8, ITAT-3TAT 98 I BT o AN TR 9% gHal 8iT 2
A AT 91 07 QAR U gHAT BT, SHBT RIT AdAd B2 D8 dlll bl Yhsd H gHR
SR DT AR S & ¥ a8l 9= gyl & @i ol 981 4, et & gamn =
IT! IET 1 AT IR, 731 AT T2l 87 a8l Mferc! &1 & o, sufery a1 & arl 31
g =y o7l ST a8 & il ATy &, 981 @ AR " off, S9! g &
FoI 391 TR 9 w1 fopam T2m S=F Taredrg i 67 a6 59 39 7 =2 Uar o @
T ol gAR wer w4 Sft agi 91 © @ik a8l Sa wed § {6 uifeeda™ o ot avg o
T S| AT qici b 91 Tl ol =T I HAT S A A7 91 Gid & fog wE) ei? ey
STaTE SIS 3T ST Sl 1 731 30T ATl 31T FE” <1 a5 AR SR AN 21 317
ID] L ST 3R SeR Wi ..(@@aEM)... B9 59% T fiepd G 21 ang a1
wlforgl # gHen e diad g b § Aidm arsiig @ agd Ji9d1 §) HId1 31Tsig U ared
3l fagr afd o1 S=F XM o % &1 aeeHT [ 21 d <1 gl & & dRrse ot
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[ 5o ceree]

T, dfh gA &1 I & o I 9o« M1 & TR S e T2 1 2| I Pel b
TR 2T 1 Seferdl & ®is BiRedr Iavar ggd HAR 9 T8 diet fa, g enenel o
A1, TR &g Uepdl U SIRIaRaR 81 SRl MY fEg- R Tl 7 A9, S99
BT g1 ST, 1 S MU ATSTGT & <3, 1 I B0 o el 2 amoral o< 3 fre,
<el, Sud Rk fgwam o1 gaam s, w9R fog-qfeaw shdee ge w1 |
SITeH- -SRI T T SN S2I Bl 6 S T81 THAM T, TAfT &4 I8
el A e @yl Aanadll & v difalewa wigfese gy &, s gdrn 2 b
RIS bl @I BT 81 A1l bl el dadie S B, a8 ol srrae 7€) @ afgul
SHDTGH b AR H B, TS b A0 H B 1 B T A B DTl ST 9 AN 91,
fhar 2, 9% w1 9 9% Tad 91d g 837 g9 18 gr| ¥ 5iig § 9, sdigd a5, 310
Afew # S5y, gor-arr Bifoy, SEH 99 I’ T8 81 9N AN A8l ) §, M8l ') EM
fafee J e <d aad dwl A1 b gH ggl 72 gierd d 81 wEl g 21 asi
gifchedT § T [E] adldr Bl 981 U uifehed ™ H @S e i dad b <1 o1dT 2, T8l
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THE VICE-CHAIRMAN (SHRI VP SINGH BADNORE) : Thank you. Dr.

Keshava Rao. You have about ten minutes only.
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DR. K. KESHAVA RAO: Thank you very much. This being the Women's Day,
I would start requesting the ruling party here that, on this day, because they have
been believing in the principle of absolutism, principle of majortism, equating it with
absolutism and since this Rajya Sabha has already passed the Women's Reservation Bill
and you have all the majonity in that House — you also have been talking, last ime, when
we moved the Bill here, you supported the Bill — now, let it be passed. That will be the
greatest tribute to the women and we would express our solidarity. Sir, having said that,
I agree with Shri D. Raja, when he said, 'President's Address, rather President's Address',

although the Chair has some objections as there can't be two Addresses.

If the President, Shri Pranab Mukherjee, had been here, and if he were to speak his
mind, he would not have missed many of the issues in the Address which are currently
troubling this country. Aman of his stature would not have forgotten torefer to intolerance;
a man of his stature would not have forgotten about the diversity of this nation; a man of
his stature would not have forgotten about the plurality of this nation and pluralism of this
country. These three of them are under attack today. I am not trying to blame anybody.
Even Shri Husain Dalwai, for whom I have great respect, said that all people must go
together. But he found fault with one of our traditions. He said that when a Hindu puts
together his two hands, that 1s one thing and when we embrace people that is another
thing. Whatever it is, whatever is the tradition, my friend would agree with us, we in
Telangana have not been speaking on these 1ssues at all. We have started practising what
we preach. That is how the TRS won all the last six elections, and candidates of all other
political parties have lost their deposits. It is not a great thing! We started implementing
that. We as a State celebrate Ramzan; we as a State celebrate Christmas; we as a State
celebrate Hindu festivals. This time we gave ¥ 3 crores each, and the next time we intend
to give T 10 crores to each festival. This is only to respect each other, not the traditions that
the other people practise. Hyderabad has been one of those places where Ganga-Jamuna
Tehzeeb was being practised. I am just making a reference to this. Sir, today when I talk
of intolerance, I might not be agreeing with all of here because I also believe intolerance
to intolerance per se is intolerance. I agree. I also agree with Shri Nagvi because I am
opposed to returning the awards. But nonetheless your intolerance has come to a level
where men in office and in high positions today have been speaking something which has
crossed the tolerance level, has crossed the bearing level. Now these things should have
been taken note of by the Government. The Prime Minister is coming here tomorrow to
speak. Let him say what the Government 1s doing in this regard because the entire House

has expressed its concern more than two or three times that these things should come to



Motion of Thanks on [8 March, 2016] President's Address 351

an end. If the Prime Minister says that he is taking concrete steps — in the President's
Address there is a mention of concrete things — if he were to come and tell us that this 1s

how it is being addressed, that would be very good.

In the last paragraph, the President has talked about the happenings in the House.
I am really concemned. Sir, you are in the Chair now. You said that you will give me
ten minutes. I know you might give me one minute more also. It should not be one
upmanship. What 1s happening here in this House 1s this. [ have been in this House for
long. Here only two parties are being taken note of or factored in any decision making. If
you were to think of the men sitting in the middle belonging to various different parties,

whose strength 1s more than that of these two parties.

THE VICE-CHAIRMAN (SHRI VP SINGH BADNORE): Please do not get into
this.

DR. K. KESHAVA RAO: Why [ am saying this is because this 1s what the President
has said that the happenings in the House should not come down to a level where youturn
House into demonstration rather than a discussion. This demonstration is there because
we are not factoring in all the people. I also think that both the Leader of the House and

the Leader of the Opposition would take note of this and take us into cognizance.

Having said this, I have serious objection. No one in this House — Sir, you have

been a witness to this and part of this — no one here has condoned what a particular

person has said against India. @ﬁ@ﬂv_\%ﬂﬁr?ﬁ, DT 9% 99 1l ! ) -1 e gl
feam, &% 2l 7 59 doH fha, dfthd ew oxe & valad dfdew 7 w0 8% g
gl ot Rifle wa @ifrg, aifs sart gu ganr dle 981 81 3R &l va yrre aneHl =
SR forgwI & 9R § o @g W R 51, 569 gAr) yadl ge ardl w8 81 98t U
fopeT =11 <=7 2, R Al # WA P18 H9 @S o) If T go to a court and defend a

particular case where the person is charged with sedition.

And I plead for him, do you also charge me with sedition? I have all the right to
defend a person. You must have that kind of a tolerance. You must understand. This
way, the ideas come about. You have been talking about 'Argumentative India’. This
1$ a country where you have a 'Upanishadik India’. It is understanding the philosophy.
Philosophy comes out of questioning. You question a thing and then the answer comes.
So, we never said that what a particular person or a group of people have said is nght. It
18, certainly, condemnable. But it should not give room wherein lawyers go and take law

into their hands all the powers to beat a boy.
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Now, having said this I turn to Address. Actually, this Address spoke on two 1ssues.
The issues are, as Mr. Yechury also rightly said, this is more about the poverty. They said
‘Sabka Saath Sabka Vikas'. Then along with it, they have talked about rozgar because it
has to go along with it. They talked about this referring to Dr. Ambedkar. Now, they have
referred to Dr. Ambedkar, and quoted him saying, 'He stressed on political democracy’'.
When they quote that Ambedkar stressed 'political democracy’, perhaps, the President
meant that he did not mean mere constitutional democracy, that he did not depend on
rules and regulations, that he depended on political milieu and the people. If you think
of a political miliew, that brings us to social justice. If social justice brings us relief, then,
what exactly are the issues we should have addressed? What 1s social justice? Look at
all the 31 paras of the Address, which spoke about economics and poverty, whether of
agriculture, water, irmigation or the rozgaar or whatever or, micro financing. You spoke
all about it and then he used the words 'financial inclusion'. Sir, 'financial inclusion' is not
necessarily social inclusion. Let me clearly say that Social inclusion, particularly when
you have quoted Ambedkar, is something entirely different. Social inclusion is what this
country needs to address first before you get into financial inclusion. I give an example.
In my village or in anyone's village in this country, say, in a remote area, if a ‘Chamar’
starts a Chamar's Coffee Hotel and nextto it ... {Interruptions) .... We have lived that life.
We had a hotel which was called Modiga Coffee hotel. But nobody used to come there

though it was an air-conditioned hotel.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Kindly address the
Chair.

DR. K. KESHAVA RAO: I am saying this because these things provoke us
sometimes. If there is a Chamar Coffee hotel next to a Brahamin Coffee hotel, where
would you go even though mine 1s an air-conditioned hotel? 1 challenged this to our Chief
Justice when I was arguing before him in the Court. This social inclusion, this social
justice is also important when you talk about financial inclusion. I am not undermining
financial inclusion at all. Financial inclusion is very necessary. [ need money. But what
is needed most in this country is social inclusion. Unfortunately, though the Budget gave
money and mentioned that their incomes would be doubled, — of course, we will talk
about that during the debate on Budget; I am trying to keep it away for some time — more
than that, we need social inclusion. So, the President's Address should have addressed
it and spoken more on the philosophy of the Government. It was well-worded. That 1s

why, at one stage, he said 'quality of governance’. He did not say 'governance’. 'Quality of
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governance' is the certainty and this is where success comes. Anyhow, as somebody said,
you should have said, 'Hindu Raj’. I am not trying to go into that. There are good points

here and good points there.

Sir, having said that, I will come to the aspect of financial inclusion because I am
trying to take the suggestion {rom Mr. Gill. We talked about banks, capital restructuring
of banks, although this should have been spoken much during the Budget Speech, I say
few words. You are trying to give ¥ 70,000 crores. But it should not mean that NPAs are
written off. What Mr. Gill referred to was that the Debt Recovery Banks should become
Debt Reconciliation Banks as far as agriculture is concerned because vou have given a
lot of focus to agriculture. If agriculture is brought under focus, then, what is required
18 Debt Reconciliation Banks which will do a better job than the Debt Recovery Banks.
The Debt Recovery Act should be there for the NPAs to be recovered. When NPAs have
become ¥ 3,64,000 crores or something, you cannot imagine it, yet go on increasing and

no body can stop them.

Then, Sir, in the President's Address, the Government has mcluded Micro-Finance
in the name of MUDRA. The Finance Minister is here. He knows that it is for name sake
that they have brought the Micro-Finance Division so that it makes a big figure. Even

then, there is nothing wrong in it as far as the policy issue is concerned.

Sir, about housing, they have said, '2022'. [ do not know what magic figure it 1s
unless they use it as an intent. The intent is always welcome. But this is nothing new. We
had the National Housing and Habitat Policy of 1997, 1998, 2007, 2012 and we have the
JINNURM, etc.

Having said that, since the time is short like out of the box, I would like to tell
you that today 1s a historic day as far as Telangana 1s concerned and even this country
is concerned. Not very much depending on the Central Government, the Telagana
Government met the Maharashtra Government and entered into an agreement to share
Godavari waters. We do have the Godavan and Krishna Water Tribunals, but we thought
that we would give up a few things, sacrifice certain things, and understand the others.

That is how a new good things have been done.

Also, Sir, in the President's Address, they have talked about 8,000 clusters coming
in for organic farming, but in Telangana we already have 1 lakh acre area earmarked
for organic farming. I am not claiming one-upmanship as some States have done more.
This is a State subject. What I am trying to say is that when the President was giving his
Address, he should have left out those which the States are already doing, moreover, as
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far as federalism is concerned, when this Government, [ firmly believe, in most of the
cases, except for some pinpricks here and there, is for a very good relationship between
the States and the Centre. As [ said, there are some pinpricks, some kind of a prejudice
or favouritism, which prevail in certain cases, and this needs to be corrected. Thank you

very much, Sir.
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MR. DEPUTY CHAIRMAN: Now, hon. Finance Minister will intervene.

THE MINISTER OF FINANCE; THE MINISTER OF CORPORATE AFFAIRS
AND THE MINISTER OF INFORMATTION AND BROADCASTING (SHRI ARUN
JAITLEY): Mr. Deputy Chairman, Sir, we have, for almost three days had the privilege of
listening to a large number of Members of this hon. House on the Motion of Thanks to the
Address of the President. The Prime Minister would be replying to the debate tomorrow.
I have only a few points to make in a brief intervention. On some of the issues which are
covered in the Address of the hon. President, it is needless to say that I stand in support
of the Motion proposed to thank the hon. President. The current year is the second year of
this Government and the President's Address really represents the policy/programme and
the future roadmap, as far as the Government 1s concerned. Obviously, in that roadmap

where the Government should correct itself, and in some areas if we have been found to
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be lacking, the Opposition, legitimately has a right to point out those areas. But I think
one difference in this debate and the ones we have had in this House over the last decade
or so 1s that the Motion of Thanks to the President debates earlier, when the UPA was in
power and we were on the other side, were predominantly influenced by one core agenda.
And the principal 1ssue every year in the debate used to be corruption. In fact, if we take
out the time which Members used to consume in highlighting various scams, some of
us had even difficulty in counting the number of zeros when we added to those scams. 1

think, the highpoint of the present debate over three days is ... (Inferruptions)...

SHRI SHANTARAM NAIK (Goa): I think here ..{Interruptions)... What
happened in Chhattisgarh? .. (Inferruptions)... What happened in Madhya Pradesh?
-~ {Interruptions)...

s1. faera qelt wel (ren gen: wew uew W R A, S<iRFIG W T ga?
..(FFTH).... {2 UG H T §an? .. (GTH)....

MR. DEPUTY  CHAIRMAN:  Please. - {Interruptions)...  Please.
~{Interruptions)... No, no. ..(Interruptions)... Not allowed ..(Interruptions)... Sit
down. ...(Interruptions)... 39 98 SV A(HAIH)... No, no. ... (Interruptions)... Not
allowed. ..(Interruptions)... Don't disturb. ... (Interruptions)...

SHRI TK. RANGARAJAN (Tamil Nadu): The agenda is ..{Interruptions)...

Secularism has become more important ... (Tnterruptions)...

MR. DEPUTY CHAIRMAN: Dr. Sadho, sit down. ..(Interruptions)... Mr.

Rangarajan, take your seat. ... ([nterruptions)...

SHRI TK. RANGARAIJAN: Whether you can keep this country united

~ {Interruptions)... That is the core issue. ... {Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Rangarajan, ...(Interruptions)... Mr. Rangarajan,

let him complete. ... (Interruptions)... Please sit down. ... (Interruptions)...

SHRI ARUN JAITLEY: Thank you, Mr. Rangarajan. ...{Interruptions)... 1 am
extremely grateful ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Please. ... (Interruptions)...

SHRIARUN JAITLEY: Sir, inthe last three days [ was waiting for Members to speak

on this issue. But I found that this was one agenda, fortunately, which is no longer a matter
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of core concern because, obviously, there has been, if not an elimination, a significant
decline as far as the level of corruption 1s concerned. Therefore, understandably, it is not

a matter, as Mr. Rangarajan says, of core concern any more. ... {Interruptions)...

SHRI T.K. RANGARAIJAN: No. I don't say like that. ..{Interruptions)... It 1is
already there. ...(Interruptions)... Thirty per cent is there. ...(Interruptions)... Everything
is there. But more important is secularism. ...{Interruptions)... Secularism has become
more important. .. (Tnterruptions)... The point 1s whether you can keep this country united

under your leadership... (Interruptions)... That 1s a ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Okay; please.

SHRI ARUN JAITLEY: And I think, Sir, if Members have to struggle to invent an
allegation of corruption, it speaks volumes as to how the atmosphere and the environment
n this country has changed. Let me start by what the hon. Members said and what some
of the Members have been referring to. [ would not go into the details because a week ago
this House had an opportunity to discuss the issue at length. How do we keep this country
together? That is the fact that you have mentioned. Sir, we, obviously, belong to different
ideological formulations and all of us have a right to believe that my own roadmap that I

have for this country 1s the best to keep this country together.

I have no doubt in my mind, I have said it in the earlier debate also, that almost
all groups represented in this House are mainstream political parties which are a part of
India's parliamentary democracy. The unity of this country is paramount. And, therefore, if
we are to keep this country together, then, obviously, we have to make sure that the space
for those who speak about the breakup of this country, that space itself, if not narrowed
down, should be completely eliminated. But in the name of freedom of thought, freedom
of expression, [ have no hesitation in saying that both my party and the Government is
absolutely clear that anvbody who raises a voice against the sovereignty and integrity
of India, we are certainly against them. We will discourage them; we will ask the law to
take their own course, and I would urge hon. Members that rather than come out with
subsequent explanation that we do not agree with them, they should be one in denouncing
such activities as we have seen. ...(/nferruptions)... Hon. Member, Mrs. Patil, even last
time, [ said, | have always maintained, and, therefore, you need not assume that my charge
is against any particular group, I said in this House that I am one of those who believe
that the Congress has been a mainstream party, and [ was personally very surprised when

I saw some statements supporting a fringe, which we saw.
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5.00 p.M.

The hon. Member, Mrs. Patil just now mentioned that at Kings College in London, they
were asked about Hyderabad or about INU... ... {Interruptions)... I can tell vou that you
can have people who have concern for some of the activities that happened here, but most
people in this country and overwhelming majority does not support the idea of eulogizing
those who in your State blasted the city of Mumbai in 1993, to organize some events in
support of those people who symbolize that destruction, or, for that matter, throwing up
the idea of breaking this country into pieces. Ultimately, nobody has anything against a
particular student who was arrested. But then what we had said in this House that people
have a right of free speech, but people don't have a right of free speech to advocate 'that
want to advocate the break up, as far as the country is concerned'. Therefore, where does

the threat to unity and integrity of the country come?
SHRI D. RAJA: who said? .. (Inferruptions)...

SHRIMATI VIPLOVE THAKUR (Himachal Pradesh): He did not say it
~(Interruptions)... It is all fabricated. ..(Interruptions)... The police said that
~.(Interruptions)...

SHRI ARUN JAITLEY: Madam, let me remind you of what I have been saying.
I expect mainstream political parties, like the Congress to be in the forefront of being

against these people.

SHRI DIGVIJAYA SINGH: Of course, we are; of course, we are
~(Interruptions)...

SHRI ARUN JAITLEY: So, please don't do anything which adds respectability to
these people. ...(Interruptions)...

SHRIMATI VIPLOVE THAKUR: We are against who want to break this country.

But don't take a particular name because he has not said it.

SHRI ARUN JAITLEY: I have not taken any name. [ don't know 3ISiTe Hlgd,
219 4T Wi 3E © fh el 39 faw wr 81 39 @1 A =) feran v, afes § o1 -
a1 &g ¥E1 § [ Dy yeern @) uei 2|

Sir, leaving this issue apart, several Members used this debate to make a number of
comments about what is the Government's policy and what efforts we are making to bring

back black money into the country.
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sft Tromara g 1 (oo meen): Sedl uree, o) i) g erssl
MR. CHAIRMAN: Please, please.

sft 31501 Sied!: Afs T2 P RO B, A1 B W 919 ol §) IR-IR I8 el Sl
& b 1ol & & fw @1 dIhe 1 BGH IS I ¥ 87 ... (Interruptions)... | normally
speak in both languages. So, for their benefit I will speak in Hindi. 4R-91* g fdu
IO WA @ i Tl 7 Dl Ay SRR @l e 3 e @ g1 =g F=t wrn) et
a&h forwet 21 7M1, 919 ¥ 2% W@R A1 8, U [ 954 W W9 | o7 {5 HSBC o
@ # FOrT R 7 & A & T 2, IT01 U fove FRaR & a7 ang | i o T4t
ATSTTE ATEd o w5l fb SHHT AEwifTw BT SN oS ATEd, IHB| A6 B I
U ufshen 81 w9 agTerd | arfuile wigd gidl @ - s9d 9gd arf®e |ren § 09 | g,
ot ardrgde wifafers ) 81 9o 8, swudle g1 9ol 8, Red Rears fbfima va
A1 7 ST g &1 T PIE 7 D STl 8, I A AP &, I T 41 90 21 o
T AN 2, forTen Raards e 721 vt 2, &feh 3 a1 o # 7S WehdT 21 37 Y 39
wfsher & arex Sl Yl st~ ovd g, df aid | o alul & w39 g 4 8, amy
I AETIAT Bl Bl Your advice is a bona fide advice. But it will land the
Govemnment of India, whether it was headed by the UPA or the NDA, into a trap.

-~ {Interruptions)...

fraer & <1 (shi AW 6l SMATS): T B9 AR Hed 9, 99 3Ny T8l 79 o a9
oy u% wud o [ wiN ®f g Rew 8, gafoy 98 @wd)l H s T8 wwan
...(FAETH).... 3D e aATfeyl

a5 RSl 5 o bl o ol St (8 i i) B o 5]

oy e i) VRS g e e i i L
SHRIARUN JAITLEY: Sir, if you make it an inter-party issue, all your cooperation
treaties have a covenant that the information is being provided on a particular condition.
And, that condition has to be complied with. And one of the conditions 1s that you make
the names public when the case is filed in court. I give you an example. In the Income
Tax Act, there 1s a provision that [ cannot make anybody's information of search or
investigation or even assessment proceedings public. In the other House, we had a debate.
I said that T was not going to make that public because there was a prohibition in the
Act. Once a case 1s filed, it can be made public. But if you make it public other than by
a procedure, which is not prescribed in that agreement, then you disentitle yourself from

getting any evidence internationally. And, if you do not get evidence internationally, you

TTransliteration in Urdu Script.
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will never be able to prove the case. So, the best way of helping the accused is: Breach the
treaty; disentitle yourself from getting the information; and, then, the accused gets scot
free. That 1s not an advice that we are following. We are following the procedure very
strictly. In most of those cases, assessments have been completed and criminal cases have
been filed. Those names are already in public domain. I have no hesitation in sharing the
names that are already in public domain. But we will strictly follow the procedure that 1s
given in courts. In the Lichtenstein case, wherever prosecutions were required, we have
filed them. We have opened the window for declaring the money which the people have,
abroad. Many people have declared. Some may not have declared. By 2017, the G-20
initiative, the FATCA Agreement, which we have entered into with the US, there is now
increased emphasis on sharing of information globally. A lot more information is going to
come, almost by the day. And, those who have moneys abroad, but did not declare them,
once their information is known — and, in some cases, some information is coming to
us; investigations are proceeding — the penal provisions of a very strict clause will be

applicable against them.

Some comments were made with regard to the income disclosure scheme, which
we have just announced. Now, compare it with what had happened in the past. In the
past, you had several schemes. And, I can tell you that it is not necessary that all the
schemes succeed very well. In a general parlance, @Fl 41d @d B, dl ®% 41 dgd & &
A declare Y 3“[%@ 3 T 21T 2179 declare B3| QW NEd g2l 1980 # Bearer Bond
Scheme 3TI’5£ of], 99 3ATYD] Y¥DR 41| YL—Cf ?T%;Tﬁ%[ depexH |led 39 ddd Finance
Minister 271 ST Had 904 TS SIT 3T 9| 1997 T RIcH<H ATEd Ol IHH @V, 98
Eh I T 217 S 3Myech ST 89 A b ATA TaT B d 8, 1 d s 91 AG b o b Iy
T @1 g3 In 1997, you said, 'Please make declarations of undisclosed income by

Just paying 30 per cent tax, nothing more than that, and declare it at the 1987 value.' In
1997, you declare it at the 1987 value! Most of the declarants were minor children and

women. @RI =1 3 F=a1 3R YT} & T TR capital create 3T I\ PY feam s 10
AT Tl 1 HHT WAeT o1 A # SEiA wiiet oft &fiv 10 ard R s ) daw |

fe=ITl The honest taxpayers went to court and said, "I paid tax in 1987. So, if you add
the interest factor, I am an honest taxpayer and paid much more, and now to this man,
in 1997, you are giving the facility of paying tax on the income of 1987, and only tax
and nothing else!" Somehow, that decision was averted. India, normally, has 10 to 15
per cent tax buoyancy every year. g% HIdl Sl tax collect BT B, 98 fiwd urd @) LERI
H10-15 U e 9gdT 3, olfth 1997 @) ¥ & q15 98 3nTdd Wid 9 8l Al ¥g SudI
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SR R 2171 28 e G & 914G, what 1s 1t that we have done? We have said, if you
have any income which has escaped assessment, declare it today. Over and above your
tax, as of the value today — so, no back-dated value — as of the market value today,
pay the tax plus 50 per cent penalty. So, it is not an amnesty scheme. T 50 TR&e
penalty € 98 Amnesty Scheme 721 €1 Similarly, we have other schemes for the people
whose appeals are pending, etc.; I am not going into the details, 514 d9ie 43 [&¥h9rd
BT, I I9H 91 So, when you make comments about the steps that we are taking,
from foreign black money to domestic black money to filing prosecution and

assessments, please honestly compare your own track record in this regard.

Secondly, Sir, a lot has been spoken and we will have a detailed discussion as far
as the economy is concerned. This is a period where we need the cooperation of all
political groups. We are in the midst of a situation where we are fighting a serious
global crisis. The global economy is shrinking. fd%a &1 ‘{(ﬂf arefargeen wid) gidl wir gl
2, global trade BICT BIAT S T8 T 31T 3T Ueh-UH G H SHT I HXd &, O 9 5N
Wcompeteﬂﬂﬁ@eﬂimﬂﬁwﬁwqug%, meﬁﬁ, ¥
P TP ST G, AT 2, [ fawa 1 Rorfer At s %21 ot o ggr exar o1
BRICS H ¥ &I 'I' &, 98 987 [Fibel S0, it is a weakling. Today, they say that you are
the bright spot. 314 @3 HRUT &, § IHDHT X[o feTnoT ST e, afehT sroilar @) fRrfa
Eﬁ@'q, W Bt Rrfy éﬁ";’, = & slowdown &1 impact fﬁ@'ﬁ', Sieror anpieT @t fRrfa
SRy, 2T Um-ud I 4w o, [ fava &) erfeawen Rigsd) o w81 81 vgd fava |
anfere Fepe T 10 T 1 Tah AR 31T 2T 1T <7 ol e 9RIRIRT B

The new model now is volatility. It is uncertainty, and therefore you need to create
firewalls around India by which our own domestic systems are such that we can serve
the people and save our economy to the maximum that we can from this global
adversity. o9 gﬁr@ﬂ A g¢ TET ofY, 79 U FHIT IR BT 21 When the going is good,
everybody 1s at his best. But when the going is globally challenging, you are then to
sustain; and therefore, our emphasis today is on our services sector, which is doing well.
Our manufacturing 1s somewhat recovering. Urban demand is recovering. But then
there are challenging areas. We have had two very bad vears of monsoon. So, the rural
demand 1s poor. There 1s agrarian crisis. So, you need to put in a lot of money into the
villages, into the rural areas. # 7w 91a RENL & @7 ¥ T2 Bw wwT %i, difep g9 o
DI R TE T 3FR TR 3R Beg Bl AR, I AT AT TSP AT IR 27,000
HRIS BIAT ST R, I SAL PBeb ST 3T T-=1 T I2-977 o1 foram <19 werm #5=4)
Gﬁﬂ%ﬁ s’}I, ‘It is a living monument of failure’, Fﬁﬁ_\%b"[ Hdod a8 o7 f& 311?:!13“[%5 60-65
Il & 91g Al 3ER gH U] AT 99T 98, 9 SHDl Hddd Sl W 372 ug o1 b
e} T BFE SIFIN & SR fomm R 27 .. (HaET). .
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AN HON. MEMBER: That is an after-though. After-though, he is saying it.
~(Interruptions)...

SHRI ARUN JAITLEY: After 60 years, if we have to conceive such schemes, it is
areflection of what we have done in the last sixty years. But then, this year, if we spend
the money which we have allocated, this will be the highest ever allocations. A UT¥ U
e o1 e Rl 21 217 40,000 B $IY Uellthe &2 §1 30T el o 2fd § 29,000 HIS
T WY Hel, fhT o 1 URT WAl Wd 81 Y8l ol Maximum amount interest
subvention & ferT 21

= faordt & fom, R & fog eifds 3 st wmere &9, a0t 591 a1 7 U
3de ¢l AR giemal Rgid o foy o, 91 IReR ST TR a9+ w61 S &4 7§ sra
Y, gIpREFa H Sl TSl

a1l dfeers Haex di @l Sl fR1fa 2, # gl BI85 9gd 91 dde 8] AT g
ffgad sy 4 ¥g yb i) argw 8, dfd A o @i gHR WA & forg gy Ael B
RIS IT AT SR fope=T1 ST &l ©, o1 T8 | A1 ... (FAEM).... dfT aRfRrfy
uE ¢ o fomart gt 9 fara €1 et IRT I8 21 9% Adhe FAT 27 oY Wi B o i,
e # ereferawern o fRrfy a€t 81 wha @1 dae aw 6 o | armr & e @ an
vl 8, sufery ARl wid el o1 wa o e v 2 3 wa fad dae # gdl 18 8
1 ¥ erer IETa SR @l @t ST Wi wRTE g1, S Wi @1 @9 R HutrRi i
F T 1 SAIL BT I wRE B TE € 8% aH Wl Wi e me ° 9 @1 8 o
IS H 9d Wl T, ar 9o 1 T 121 dieT add) 21 s uie-9an el 7 59 9% =0
faam a2 <ife fod o 98141 gar) wear 1 Sis 9g1E, R 8 ol | an
<el a1, 39 ¥ driardl @1 2k Aw gaid wigst wan < o wgd 9, India should
not be protectionist’, I R ﬂlsé'ﬂ.\ﬂ WA I¥ 260 per cent ?}r?ﬂm@c\—ﬁﬂ"ﬂ
ot & FAIfh T BT Sl 390 &, ISP HIRUT AN R el Thga s s ov 3R 9
forel depi 1 T a9t S T, o Sl & NPA 9 SITY, I8 g9 e giF <d? dfte
g BTH 21 He 1M 9§ ggel W ol 81 Gl a1, i wld @1 Hepve df ygd 9 21l

O TR Hees 3N Bl ... (TIHH).... 1o S 97 #, YR & & H, faoie] &1 Raid
e 2 iR faoret o1 Repre fefgere = faavo 81 5@ =i 4 Aot oIt 2 91 e
RIS =1 28 AT 997 @t 2 3R 7[5 oTen € o6 39 U% 5% S W Ueb 31 X1 1 3T
afi xRl A Y g enfey, R forg g9 oifdrer i) e 38 8 I die ura @ & forg
fastelt @1 =it g™ 2, 98 oM el o, Sue wwd g 97 fawrel <91 e 3w uie ol gfa
DI BAT? AT AT A9 goic § & | 2 el STRTYRT & 271 o e = |Hsi
o P13 91T o7 Sall, A YR o<l SIRI, WifeR dopi o1 IR AR B I8 B9 9
& oy F9@ 21§ 13 Iamxw o g1 7 feeht o1 vt A2 e w81 8 3y s
ATh = Y oo
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IOIRRTT H wid 2008 | 2MTUeh] GXh = ATS, 1 [doict] a1 bl 9T 15 Tl hlls
dnl <t g1 2l fe) bl a fon wed) fasrel &4 4, wie | asrell &9 9 gma A die oflan
ST &, wifep <A1 o7 sfremT # ewl &9 arms 3i 98 15 Bol) $R1S 319 70 B9 BS Bl
AT /P 70 TR BIIS EF BT SRR A8 gall b 2% e o8 2 3R <1 78 11|
fastefl @1 g o) e 2 3R brw & DI bad T ST =T b 3wt b SerRiN? |t
HIET HRAT H 3FR TN IR U IR 1, 11 Stale discoms BT $HH GERT e 81 A9 15 |
WATET discoms &l B UF Ao d W Sad ASMT 39 Adhc 1 9 98¢ FaaT & foav
IR, 99 OY BXer e 2

AT, BRaS €1 9| fort Wt EEaw ofR SR deR WioEey §,  $ goid —
FEDT DI IARFN? WA Jf 181 a97d 11 89 219 contractors @1 ad %, ‘;ﬂ?za—d qiEtst bl
S 1 UBd 17 S5 Ol 59 WY o [SU — 3T A1 slsdwl daey & Ug R ©ls ®e
T 91 £ geel 17 ¢l T ol &1 9 {7 not a single response came. A booming sector

was virtually killed. This is how you were managing it. And, therefore, in last year's
Budget. I started putting a lot of money. 19 2114 ®ad o, ol 91 RFETd b 1 1 think,
the most dangerous calculations are only back-of-the-envelope calculations. Your
Leaders also say this. 319 dd &1 G Tl What effect did the reduction in oil prices
have? Tel T ST 519 HET, T SHOT Ueh 14 I% gall fob il 491 goa | IGaR &vd 9, 99
S DT T TST THH ol AR ST AN SHBT FRIATA B 2, | 2ATST ATH G, aifch
el T e S 81T S AW od & diE 7 S ST @1 3T 2, S 89 a R o R0
forem =18 < faw=l A = # ererdew © Hadl | gHdT A9d 91 ol fE o, 98
RN P IN HSYFR b 915 Teb BIST AT W1 3R Srae1e1 o7 1 IR1 3 ApfeT
HFIIS S P ST D1 2 N7 FR=AF 2 future purchases CIERIEA] séf'sH 80 STAX & o
< wdlar, dfebs wid 49 ¥ 2, |1 S9hT G 60 Siae g1 Rl Jf 39 Redwr & s
HFIIS P TH W UL 30 TAR TS TIAT A9 B TRATI S 18T AT 379 39 ©1S 1
YT fbenl They are public companies. They have shareholders. Government is a
shareholder. And there are private shareholders. <1 TRRT &= o1, 1 IAS]
infrastructure cess or excise & Wy # ferar 2l¥ infrastructure H sTal {2 219 g fefl A
g e @t wHs e fh ua formrh & A it @ d1 &R ey wwst gy — o
aeH! I Wiied € AR BR Id 8, 98 TS® TR FAl 2| 1 3FR I I U0
qHsd AT & 1%4";’ ot 991 e 3T, Nationa Highways, SilED TRSH paralysed i R g’J\T,
bl ‘iﬁ@ﬁﬁ—d B b ﬁﬂf EEIRIEIR QFI—C\L forad U dg I infrastructure investment
AT B 0T AT, IEH ol 1, 91 59 21w Ao # ar et 22 A Y @1 Raas
assels B, 2 G B ST o ¢ 2AIX omsl o) yRIRIfG # w9 ugde gdwede giran ) #at
& ATEIA # WY 2, °1 Sif I public investment &, ST @1 @1 M B
IS BH AN Sl TRT ardla &% 1 22 &, 59 qd A A 9 R & - 399 public
investment %, Foreign Direct Invesiment %, ST El?ﬁ%\' afR Qﬂ@?[ urban demand EI—cﬁﬂT 28]
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AT T A Hger i ot &, 3 v wiwg 9% 2 i wrdi g3t % e oft
THEt fETs 78, wvd swreaa e g, e &t o1 o fft 3 feftade o ar
fermft = fordt o & B9 T WA BT, T AT H B AT AT T = W] TEE
i v g &, =9 4 ot anfls ety ot s =7 v ) = e, arEad
e = et | T S w21 S FS SA A1 7 JE A, Y T8
1800 TS FAC T8 17| O ¥H-4N UH-UF T Waod & [ B T4 w9, 98
T THE TATH 61 BH AN UF WEN F T 90 9 8 2 A7 w5 #9980 9%
TSI # ame MY TOET WEA g AT T double digt infation TIEET T & AT TET O
ferat 15-16 TEHT B Wholesals Price Index ~ifed o 7 a1 #1571 WA U 94t g
é‘%mgmm EIEE: jﬁ-:ht-l Fifeg ﬁﬁEITGI'IT'ITE‘? Cornsumear Price Index '-ﬂzl?:-T qifafeg
HE, THEN A5 I AW A oa Y, dea 7, wifeia A, o F e
Hid A B S, ST % Ay H wAA T o E 2w U 2T w95 e O A
TS 717 A7 12T S, Tt 40 A Pt ata ved @ w9 g2, 9 ok v | arsv et
TE| 3T 39 gobally integrated 211

FTATA T o U 1 B A e e & st w9 g a8l

55 i o s Yo S e Sl 1 (A (8 pUB iy LIDKRD g u6) T
=Tt

SHRI ARUN JAITLEY: In a globdly integrated economy, global prices will
impact on domestic economy and, therefore, there are a large mumber of tems which
impact your life. There codd be some items pulszes, for example, formaht wric’= e
oy ol 2 afvy Fret 7 it o o oft ot ol P S T A B B T
79 = 7 FHATH 237 219 79 oiohs F190 F¥0 2, 279 w9 #ikae, et
TATS AT T ELE WHE A1 @ W 5 o ey v & ot e W At w e
T2 ¥ ¥ o g, ¥ Bl 8 & o = g8 eifaE v A4 A g, 9 § 9w
T SR % (7| =1 o 907 Fa7 3 =99 9 0F-UF F9 o F rescve T foT|
FE frdt A wrare w, aeare Tewi 3 aaa A a8t o, TRt et e gar e o
2w A 7, of A wwe, f9 97 I awreEre 21 98T 2 59 ven wefd 25
T 98 TAH ° vF H A v wE- T FE a0 TNEG $T 8 9, T IS
=t rar fEet o , Tt 0F &9 THT 72T AT Gl urresolved 7| A1FET AT X 22,
there was a case where a min was assaulted, and then you had somebody from

Bangdadesh who was arrested in the process. [t has happened in the State T T U
e we € femm = Tieds 9w eyt fide e g, F ot o sfeere e

T Irmsliteration in Urdn 5 cript.
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| firdt v wepbeEs seeiogEe § v wreds o vtm, e Rt we oA, Rt
frofee ¥, firdlt Foisede ¥, firdt ¥ eemin 991 e oft treds o s, 1w
=TT it iR # This is the best example you can find . FToa a9t § g o o
¥ET B, gy YT 4 o &, g e e e 7Y qEe wrvie 9w ¥ g T TET
T TE AT Tt Tt ST s o fivar o e L (=eETE).

T e He: e g i e R i
TR AT WO (T weeT): g i A e & i w vt g

ol e ey Uit a8 U S Al il T o ausy H

aft v Hewt ATH T weg I T o T &, ¥ 9w wr T8t wrem
a1 et Wiy, ¥5 57,2013 v o formy e, firerm itk &, "Shenald the CEIhe
o stigating the B ¥ 99 @@ @ F20 § I67 ATHT, 9% 91 BT 909 eATAT AT
FEEAR BT A UFd E| AT T WIRT P GE T PT 6 E7 FIR T A e,
=eferats TEd o v wie # fip ik W or ¥ awr €, Ta it sefede T,
THE Inlarcaple TEAT AT UE TOT YT W oconvay TEAT AT ITOT T eacurliy
aganclee T fyamr WEETE WMo T, WERE WSS TR 31 ATOmT T SR W
EACUry nelwork TAcR & T 9 =t interceple 319 &, 57 95 T DA AT fie-
PIAT A¥RR | niarcapl TYE =7 95T FIR Intormear T = T e avie | @it
tollow g E7 fir 99Fh & w7 gveTe O W cordnagle TG E7 TE O e OO
altdavil I T TETEml It was ot 4 cace of simple changing yourr off iderit ffreams
TIe WTEg & THE, 57 Pt 7 aff idevit &7, this was an Le T operative and our
e Migerc e ageries were Teoked. Wou changed the aff idawvit. W don't kawowr When
Headley staterrent carne  which he had ziween to the FEI, fhee patt which refered to Le T,
yol rernorred that page fromm the file, Yo changed the compostion of the SIT onoa
couple of occasions. Vou colhaded, sd I am mabing 4 sericus charge, @7 @ acbial
encorter § kvoked €, 00 T T AT s T8 @ Al STt EE wt A St
A ¥ A e SarET B fasns TaE 37 ATY] TF wATE el But i the process, yon
b ared the entTe secirity apparabas of Fudis becance oy warded to fix corne po litic 4l
leader. WETule of L BT, O into lerance T M

SHEI GHULAM HARI 4 FAD: Sir, T fhirds thic ic ot comect. = 4 omfseT &
Tt wAdT &, = sTEwie 7t wwiT &, g9t v fAege Rywlrg T8Twy w8 3Tt
TERE AT ¥ T TE1 waT wrE T #l Rte ligence agencies sre not sacosanct. T T
THAT T T, AT T wdEridual TET TR FOET E, Cotmer-ite ligance T Y
war €, se oty ™ Fow se ey wiar &

T Invikrstionin Tdn foript.
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[Bhri Glnlam Waki Azad]

Sir, | think this is not comect.  § (A e p2E  Glis) <GS s -I-Jﬁ—Jr

S el o Sipena € My W moe g Sigana LS e cfale g e s
Lo a o LeS e o ol S Cipess WS 0 o B S o eaned L

Lle  eingl St & Inteligence agencies are not sacrosanct. - —i cSs
e e S e Jamo i 58 B3 or the agency, as such, «e S
m M gl S e A ¢y g ) el e L NSIS G feSn
: -3 e Vg i
SHRI ARUM JTAITLEY: 3in let me tell Azad Saheb, whether it iz security
agencies or the Armed Forces, in a courntry which iz repeatedly the victim of terrarism,
more particilarly the cross border terrorism, our agencies and forces have to struggle in
order to keep pace with those who want to subvert India, and, therefore, Fdt g gHE]
dispassionately HIHQI H 2013 § 97 29 o § forar a7 i G overnments are not
immortal. They change, and [ hope once this Governmert changes, some dav, an

inquirywill be held on how thiz compromise with national security wras taking place.

oIfeF o 9T aTg@! o o {6 B @18 gar TEf W, gulay § 9 & @&t
fEed o T2l WM 319 arg= B+ diferd! & Wew o 9y 32 39 U6 a7 dEeqr
PIAT [ 26¢11 & dre g gty o 26011 & 912 319 92 gy 9t o 2w °
O om momwrealth © onference & 918 g HES Ty 2 f&a, even Pakistan is a victim of
terror, STH-3eT- 3% B WAZiar &+ ferr, A arordft =it @ saet, 2004 5 WHEriEr ar
{6 arer i o 21, when P akistani land is not used for terrorist activities against India.
2004 & T HHIA N F1 7 B -3 -9 H HIF 99 S 2, firsy o7 wea J 747
Be [ AAE T 7 B, a9 dod! T8l aney AT 3@ M9 Fed & 6 this

G overnmert ig undoing the good work we had done on Pakistan. Sir, we are compelling

Pakistan for the first time to own up that an attack in India is taling place from their

soil. It has never happened earlier.

ft TR ST (3T UEEy: A9 e wE e E A7 L (T

5ft s Heeh F M & a8 9 o8 W) L), 99§ E-E B
fermart @t e ST &) e @ fs wwer @it W AT e e €, Ty @
Ul A o fE 3 29 & o @1 & W 31 a9 e B fE wen ey & U o
A gaT 21 ¥ e U9 & 2 ] & A AT AT W ue e & w11 T
1 FareRn] feam § Shee s ver §) wew o 153 ard i 2, fd 9 04 4

TTmislitemtion in s Scopt.
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ABSCH H DaS 2, 49 Ad "S- A" H wag gy Bl AT Hiutd it b 9 A
HET| 9T foTel 4 AT 90 B9 gRaR €, T 9 3 @9 75 B9IR $as 9 3R 1 9/
15 B "SIT-6 AT H das gl deel H 3 T 26 g9l URaR &, 59 & 2 o o8
SO DdS 2, I 58 TSI 3(d dds gU Bl ids fdepd v §1 g I & wieam
I I W & AT YT Y, S 16 <97 | ¥ 4 arfdres yRawi &1 6 57, 9% a8

SHa @1 81 =1 gferase @1 1l a9 & WY @t iR anst At Sf i wer i why
should the Government rely on Money Bill? If a Bill is a Money Bill, then, it will be a

Money Bill, 1t will follow the procedure of Money Bill. If it is not a Money Bill, then, it
will follow the procedure of a normal Bill. What 1s so unusual? The Article 110 of the
Constitution of India provides for a Money Bill. So any Bill, which imposes taxation,
and, that is the core issue in that Bill, will be a Money Bill. Any Bill, which only deals
with the expenditure from the Consolidated Fund of India, will be a Money Bill, and, it
is for the Speaker to certify it. Oh, if there is a Money Bill, it is a threat to democracy! 1
think, Indian democracy is not so {ragile that every day we will see that every decision
of the Government becomes a threat as far as democracy is concerned. All I am urging
1s that this is a time where we do not need an obstructive environment in the country
and, therefore, all of us, including my own friends, have to work together on some
issues, particularly, which relate to fighting poverty, economic growth of the country,
maintaining the unity and integrity, as he says. On some of these basic 1ssues, I think,
our approach will have to be to work together, and, with regard to differences on how
we can grow [laster, these are differences the Government and the Opposition can
always live with, and, these are differences which are highly desirable, and, 1 think, Sir,
this is the spirit in which this Government wants to function. With these few words, I
support and commend to this House that the Presidential Address be accepted after the
Prime Minister replies to it. Thank you.

MR. DEPUTY CHAIRMAN: Thank you, hon. Finance Minister. Now, the
discussion on the Motion of Thanks is over. The reply will be there tomorrow by the hon.

Prime Minister.
SHRI D. RAJA: At what time, Sir? ... (Interruptions)...
SHRI MUKHTAR ABBAS NAQVI: Sir, after lunch. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: We hope itto be at 2.00 p.m. ...(Interruptions)...



